
 13  Resolution  Re.

 Gulf  Crisis

 SHRI  CHANDRA  SHEKHAR:
 The  point  is,  it  has  already  been
 adopted  in  the  Rajya  Sabha.  If  we
 delay  this  Resolution,  the  media
 cannot  take  it  and  it  has  int  ‘na-
 tional  implications.

 PROF.  MADHU  DANDAVATE:
 Without  losing  time,  it  may  Le  adupt-
 ed  and  released.

 MR.  DEPUTY  SPEAKER:  1
 will  put  this  Resolution  to  the  H  use
 and  if  it  1s  necessary  to  discuss  it,
 we  can  discuss  after  the  Punjab  d1s-
 cussion,  or  before  the  Punjab  dis-
 cussion,  as  the  House  decides.

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  VIDYA  CHARAN
 SHUKLA):  Sir,  we  adopt  the  Re-
 solution  here  and  now.

 MR.  DEPUTY  SPEAKER:  ।
 will  read  the  Resolution

 Resolution

 The  crisis  in  West  Asia  is  causing
 grave  concern  throughout  the  world.

 Perhaps  at  no  time  since  the  Second
 World  War  has  humankind  been  so
 close  to  the  brink  of  global  disaster.
 War  will  cause  incalculable  human

 suffering  and  inflict  irreversible  en-
 vironmental  damage.  War  must  be
 averted.  Peaceful  means  must  be  pur-
 sued  relentlessly.

 Recalling  that  the  Government  of

 India,  along  with  many  other  coun-
 tries  belonging  to  the  Nonaligned
 Movement  as  well  as  outside  the

 Movement,  have  repeatedly  been

 urging  that  the  Gulf  crisis  be  resolv-
 ed  by  peaceful  means  through  dia-

 logue.

 Noting  that  the  deadline  of  15th

 January  1991,  set  in  the  UN  Secu-

 rity  Council  Resolution  678  is  fast

 approaching.

 Believing  that  the  Nonaligned
 Movement  has  an  important  role

 to

 play  in  bringing  about  8  dialogue
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 among  811  the  parties  involved  in  the
 crisis.

 Deeply  conscious  of  the  many  his-
 toric,  cultural,  linguistic  and  other
 ties  that  bind  India  with  the  nations
 and  peoples  of  the  Gulf  region  and
 the  long  tradition  of  warm  and  friend-
 ly  relations  with  them.

 This  House  :-

 (i)  Expresses  its  firm  belief  that
 war  must  be  averted;

 (ii)  Calls  upon  all  sides  to  make
 further  determined  efforts  in
 the  coming  days  and  weeks  to
 prevent  war  and  seek  solution
 through  peaceful  means  _  by
 dialogue  under  UN  auspices
 or  otherwise.

 (iii)  Wishes  the  Secretary  General
 of  UN  every  success  in  his  last
 minute  effort  to  resolve  the
 issue  peacefully.

 I  think  this  resolution  is  adopted
 by  the  House  unanimously.

 SEVERAL  HON.  MEMBERS:  Yes.

 The  Resolution  was  adopted  unani-
 mously,

 17.25  hrs.

 DISCUSSION  UNDER  RULE  193

 Situation  in  Puajab—Contd.

 [English]

 MR.  DEPUTY  SPEAKER:  We
 can  resume  the  discussion  on  Punjab
 now.  Shri  Kapil  Dev  Shastri  to
 speak.

 [Translation}

 Since  the  reply  is  coming  from  the
 Government  soon,  the  Members

 ain
 make  their  submissions  in

 brief.
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 SHRI  KAPIL  DEV  SHASTRI

 (Sonepat):  Mr.  Deputy  Spezker,  Sir,
 I  would  make  my  submission  very
 brief  and  hope  that  no  controversy
 would  be  raised  about  it  and  the
 whole  House  should  also  accept  those

 suggestions.

 Mr.  Deputy  Speaker,  Sir,  fighting
 is  there  in  the  very  blood  of  the  peo-
 ple  of  Punjab  and  Haryana  and  that
 cannot  be  stopped.  This  has  been

 happening  there  for  the  last  thou-
 sands  of  years.  If  they  have  to

 fight  with  others,  then  they  utilise
 their  strength  there  otherwise  they
 fight  at  home.  It  is  evident  from
 the  history  of  last  five  thousands,

 years—whether  they  are  Rajput,  Jat,

 Goojar  or  Ahir.  These  people  re-
 side  there  and  they  fight.  If  you
 ask  them  to  fight  for  the  country—be
 it  against  Germany,  France  or  USA—
 they  would  fight  but  if  you  do  not
 do  that  they  would  fight  at  home.
 What  are  the  reasons  of  their  fight-
 ings?  1  do  not  want  to  go  into
 details.  I  am  aware  of  all  the

 happenings  which  have  happened  in

 Punjab  since  1937.  The  main  rea-
 son  of  the  Punjab  problem  is  econo-
 mic  and  this  problem  was  understood

 by  Choudhary  Chhotu  Ram.  That
 is  why  he  united  all  Hindus,  Mus-
 lims  and  Sikhs  at  one  platform.  He
 asked  Mullahas  to  go  to  mosques,
 Granthis  to  go  to  Gurdwaras  and
 Pandits,  like  me,  to  go  to  temples
 and  said  that  they  had  nothing  to
 do  with  the  politics.  One  thing  ।
 would  like  to  say  that  many  agree-
 ments  have  been  signed  since  1956

 regarding  land  disputes  and  sharing
 of  water,  but  the  people  of  Punjab
 particularly  Akalis  did  not  allow  to

 implement  those  agreements—be  it  the

 agreement  of  1956  for  sharing  water,

 agreement  of  1968,  1977  or  1982  and
 same  thing  has  happened  in  case
 of  agreements  signed  for  transfer  of
 land.  If  Indira  award  1970  is  im-

 plemented  and  Fazilika  and  Abohar
 are  transferred  to  Haryana,  Punjab
 problem  would  have  been  solved  to
 a  great  extent.  Then  you  need
 not  make  a  security  belt  upto  Jai-
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 salmer  we  fought  a  Niyay-yudh
 under  the  leadership  of  Shri  Devi  Lal

 against  the  sections  7  and  9  of  the

 Rajiv-Longowal  Accord.  Punjab
 did  not  agree  to  transfer  Fazilika  and
 Abohar  to  Haryana.  The  Punjab
 problem  would  be  solved  to  a  great
 extent  if  Fazilika  and  Abohar  are
 transferred  to  Haryana.  Then  the

 Haryana  will  have  border  with  Pakis-
 tan  and  the  infiltration  across  the
 border  would  be  checked.

 In  1985  when  Shri  Bhajan  Lal  was
 tne  Chief  Minister  of  Haryana,  he

 gave  a  proposal  to  the  Central
 Government.  In  the  said  proposal  it
 was  suggested  that  there  is  no  use  of

 raising  the  controversy  of  Kandu-
 kheda,  In  lieu  of  Kandukheda  four

 villages  of  Haryana  can  be  transfer-
 red  to  Rajasthan  and  four  villages  of

 Rajasthan  adjoining  to  Haryana  can
 be  transferred  to  Haryana.  If  Abohar
 and  Fazilika  are  transferred  to  Har-

 yana,  there  would  be  no  controversy.
 Arms  and  ammunitions  supply  to  ter-
 rorists  in  Punjab  are  coming  across
 the  border  at  Firozpur,  Ganganagar
 and  Jaisalmer.  But  his  proposal  was
 not  accepted.  He  was  removed  and
 Choudhary  Bansi  Lal  was  appointed
 as  the  Chief  Minister  of  Haryana.
 ॥  was  one  of  the  five  persons  from

 Haryana  who  were  present  at  Akal
 Takhat  at  the  time  of  partition  of

 Punjab  and  Haryana  and  it  was  deci-
 ded  that  there  was  a  condition  to
 transfer  10-12  villages  out  of  which
 only  in  two  villages  other  language
 was  spoken.  Therefore,  the  stand
 taken  in  case  of  Kandukheda  is
 wrong.  I  would  say  that  the  day
 thé  Central  Government  transfer  Abo-
 har  and  Fazilika  to,  Haryana  and
 complete  Sutlej  Yamuna  Link  Canal,
 the  problem  of  Punjab  will  be  solved

 automatically  to  a  great  extent.  Then
 there  would  be  no  need  to  erect  wire
 fencing  or  such  other  things  along
 the  border.

 In  addition  to  it  I  would  like  to

 say  that  there  is  one  more  reason
 behind  this  problem.  [Earlier  20-22
 per  cent  recruitment  for  the  Army
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 was  made  from  Punjab  and  18  per
 cent  from  Haryana.  When  Babu
 Jagjivan  Ram  was  the  Defence  Minis-

 ter,  he  put  a  restriction  that  the  rec-
 ruitment  to  the  Army  would  be  made
 in  proportion  to  the  population  of
 the  States.  At  the  time  of  recruit-
 ment  for  IAS,  it  is  said  that  candi-
 dates  would  be  taken  according  to
 their  ability  but  the  Army  recruit-
 ment  is  made  according  to  the  popu-
 lation.  Union  Public  Service  Com-
 mission  is  the  biggest  enemy  of  this

 country.  If  you  have  to  make  rec-
 ruitment  in  proportion  to  population
 of  the  State,  then  other  jobs  should
 also  be  distributed  according  to  the

 population.  If  ability  is  taken  as  a
 base  for  the  recruitment,  the  youth
 of  Punjab  and  Haryana  should  be
 recruited  in  the  Army.  This  will

 provide  opportunity  to  them  to  fight
 for  the  country  and  that  would  solve
 their  problem  to  a  great  extent.

 Secondly  1  would  like  to  say  one
 more  thing  which  is  a  very  important.
 Sutlej  Yamuna  link  Canal  should  be

 given  to  Haryana.  1  would  like  to
 know  from  the  people  of  Punjab  who
 resist  the  construction  of  canal,  that
 water  is  flowing  to  Pakistan  since
 1956  which  is  giving  benefit  to  Pakis-
 tan  to  the  tune  of  Rs.  800  crores  per
 year,  so  why  they  do  not  want  to

 give  that  surplus  water  to  Haryana
 and  Rajasthan.  Today  the  situation
 in  Punjab  is  that  nobody  knows
 Shri  Prakash  Singh  Badal  or  Gur-
 charan  Singh  Tohra.  Today  young
 people  are  there  who  want  money,
 rifles  and  girls  and  they  get  them  at
 gun  point.  Have  Haryana  police
 been  not  there,  the  terrorists  would

 have  turned  towards  Delhi.  Our
 brave  police  force  face  the  terrorists
 but  our  police  force  is  not  getting  as

 much  assistance  from  the  Centre  as
 it  should  have  got.  They  neither
 have  weapons,  vehicles  nor  other
 means.  In  spite  of  all  these  fact

 Haryana  Police  checked  the  terrorists
 effectively.  Therefore  I

 would
 like

 to  say  that  to  end  the  terrorism,  the
 Government  should  hold  elections
 for  Panchayats.  district  councils,
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 Municipal  Committees  and  for
 Vidhan  Sabha  in  the  Punjab.  Hold
 all  elections  simultaneously.  If  Pan-
 chayat  elections  are  held,  people
 will  be  busy  with  the  election.  Ter-
 rorists  never  indulged  in  booth  cap-
 turing  there  as  it  happens  in  other
 States.  They  said  only  one  thing  to
 the  voters  that  they  would  caste
 their  vote  but  they  have  to  show  it  to
 their  agents  first.  In  Punjab  the
 Governments  were  dismissed  five
 times  that  is  why  they  have  resent-
 ment  for  not  allowing  Government  to
 run.  Punjab  and  Haryana  provide
 food  grains  to  the  entire  country  and
 when  there  is  any  threat  to  the  coun-
 try,  they  come  forward  first  to  pro-
 tect  the  country  but  when  the  question
 of  giving  self  rule  to  them  is  arised
 they  are  denied  to  have  it.  Shri
 Bhajan  Lal  is  sitting  here.  He  is  a
 backward  Jat  ......  (/nterruptions)......
 Bhajan  Lal  ji  is  Jat.  ।  want  to  say
 that  when  a  Jat  grows  more  food-
 grains,  the  entire  country  eat  that
 but  when  a  question  of  giving  rule
 to  them  is  arised,  everyone  object
 to  that.  J  would  like  to  say  that
 with  the  help  of  Army,  all  elections
 should  be  held  there.  Youth  should
 be  recruited  in  the  Army...(/nterrup-
 tions)......  There  is  no  leadership  in
 the  Akalis  and  that  is  why  this  thing
 is  going  on  there.  The  Governments
 of  Prakash  Singh  Badal,  Surjit  Singh
 Barnala,  Lakshman  Singh  and  Jus-
 tice  Gurnam  Singh  were  dismissed
 there.  I  would  like  to  know  as  to
 how  you  want  to  solve  the  problem.

 With  these  words  I  weuld  like  to
 say  that  with  the  help  of  Army  all
 elections  from  Panchayat  to  Assem-
 bly  should  be  held  there  and  that

 pould
 automatically  solve  the  nro-

 em.

 (English)

 SHRI  DINESH  SINGH  (Pratap-
 garth):  Mr.  Deputy  Speaker,  Sir,  on
 this  concluding  day  of  this  session,
 we  are  discussing  one  of  the  most
 important  issues  that  faces  the  coun-
 try.  1  wish  “there  had  been  more
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 time  to  go  into  the  problem  as  such.
 Now  many  speakers  have  already
 spoken  and  it  would  not  be  my  at-

 tempt  to  raise  the  issues  that  have  al-

 teady  been  raised  and  discussed.

 The  problem  of  Punjab  has  a  his-

 tory.  It  goes  back  to  the  days  of

 partition  itself.  Then  came  the  lin-

 guistic  States,  creation  of  Punjabi
 5006:  and  now  terrorist  activities.
 There  is  a  thread  that  links  all  this.
 To  go  into  the  specifics  of  it  would
 take  time.  lt  would  be  useful  as  an
 exercise  but  the  time  wculd  not  per-
 mit  me  to  go  into  the  details  just  now.
 1  would  prefer,  with  your  permission
 to  speak  of  the  possibilities  that  exist
 now  rather  go  into  the  historical
 question  because  it  is  linked  with
 emotion.  And  once  one  enters  the
 field  of  emotion,  then  it  becomes

 very  difficult  to  work  out  an  arrange-
 ment  that  would  be  acceptable  to  all
 in  the  future.

 The  real  problem  of  Punjab  is  an

 interesting  one.  Usually  if  you  look
 at  the  history  of  secession  or  terro-

 rism,  it  is  linked  with  deprivation—
 that  the  people  are  deprived,  that

 they  are  poor,  that  they  are  not  able
 to  get  what  they  feel  right.  In  Pun-

 jab,  the  story  is  otherwise.  Punjab
 is  our  most  affluent  State.  The  per-
 capita  income  of  the  people  in  Punjab
 has  been  the  highest  in  the  country.
 It  is  therefore  not  a  case  in  which

 poverty  has  compelled  people  to  be-
 come  terrorists.  It  is  a  case  on  the
 other  hand  of  emotions  having  been
 aroused  on  the  basis  of  religion.
 Because  of  that  various  other  issues
 have  got  tied  into  it.  One  can  take
 them  up  separately.

 Questions  were  raised  about  some

 royalty  to  be  given  for  agricultural
 produce  in  Punjab.  There  can  be

 many  other  issues  which  can  be  rais-
 ed  to  bolster  this  idea  of  the  emer-

 gence  of  a  religious  entity.  If  we
 try  to  tie  all  these  ends,  we  don’t

 really  reach  anywhere.
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 The  main  issue  1  think  is  that  ter-
 rorism  is  on  the  increase  in  Punjab.
 How  it  came  into  being  raises  a

 question.  If  one  can  go  into  it  all  of
 us  will  have  to  share  the  blame  for
 it  in  one  way  or  the  other.  But  how
 do  we  go  forward  from  here?  If
 this  House,  if  the  parties  in  this

 country  could  evolve  a  consensus  as
 to  how  we  can  deal  with  this  pro-
 blem,  I  think  we  would  have  taken
 an  important  first  step  in  that  direc-
 (1011.

 ।  have  received  from  the  Lok
 Sabha  library  the  details  of  killings
 that  have  taken  place  recently  in  the
 last  year.  If  we  take  the  month  of
 November,  the  number  of  civilians
 killed  by  terrorists  was  297;  the  num-
 ber  of  policemen  and  security  per-
 sonnel  killed  66;  the  number  of  ter-
 rorists  killed  171:  arrested  140.  If
 we  take  it  from  11th  December  1o
 Ist  January  for  which  figures  have
 been  provided,  the  number  of  civi-
 lians  killed  has  risen  sharply  to  1896;
 the  number  of  policemen  and  secu-

 rity  personnel  killed  is  465;  the  num-
 ber  of  terrorists  killed  is  1199.  This
 only  shows  that  we  are  not  moving
 towards  a  solution  to  the  problem.
 We  are  only  hightening  the  killings
 that  is  taking  place  in  Punjab.

 There  has  been  some  criticism  as
 to  why  the  Prime  Minister  has  agreed
 to  have  a  dialogue  with  one  group
 or  the  other  in  Punjab.

 17.43  hrs.  [SHRI  JASWANT  SINGH
 in  the  Chair]

 1  think  that  when  we  have  a  situa-
 tion  where  the  solution  is  either  10

 fight  or  to  talk,  then  the  obvious  ans-
 wer  is  to  talk.  We  have  just  passed
 a  resolution  regarding  the  Gulf  that
 we  should  seek  a  peaceful  solution.
 Therefore  the  obvious  thing  in  Pun-
 jab  would  also  be  to  seek  a  peaceful
 solution.  Therefore  there  should  be
 no  restriction  on  the  Prime  Minister
 talking  to  anyone  to  find  a  peaceful
 solution.
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 He  has  made  it  quite  clear  that  he
 would  talk  only  to  Indian  citizens,
 and  that  he  would  talk  within  the
 ambit  of  Indian  Constitution,  except
 for  minor  changes  that  may  be  neces-

 sary.  Therefore  I  am  amazed  that
 objections  have  been  taken  to  the
 Prime  Minister  willing  to  have  a

 dialogue  to  find  a  solution.  Many
 people  have  objected  to  it  sitting  on
 the  other  side.  But  I  would  only
 suggest  that  we  should  look  at  this

 question  as  a  question  of  the  Indian

 polity,  a  question  of  integrity  of
 the  country.  We  are  a  multi-reli-

 gious  society.  Therefore,  it  should
 not  be  necessary  for  anyone  belong-
 ing  to  one  particular  religion  or  the
 other  to  want  to  go  out  of  the  union
 to  find  saisfaction.  His  religious
 feelings,  his  religious  sentiments,  his

 religious  rights  are  guaranteed  by  the
 Constitution  in  this  country.  It  is
 not  merely  a  question  of  the  spirit
 and  the  letter,  but  it  is  the  question
 of  the  accommodation  and  the  coun-
 try  as  a  whole  has  to  accept  that  it
 has  to  absorb  people  of  different  reli-
 gions,  speaking  different  languages,
 living  in  different  parts  of  this  coun-
 try.  What  is  happening  in  India.
 Sir,  is  not  peculiar  to  India.  There
 is  a  global  trend,  to  which  we  must
 also  look.  In  the  developing  socie-
 ties,  there  is  a  desire  for  greater  de-
 centralisation,  for  greater  powers,
 coming  to  smaller  units,  for  assertion
 of  ethnic  rights,  for  assertion  of  reli-
 gious  rights.  We  find  this  amongst
 our  neighbours  and  if  we  go  further
 we  find  it  in  other  developing  socie-
 ties,  including  the  Soviet  Union  and
 ।  dare  say,  China.  On  the  other
 hand,  in  the  developed  societies,  the

 attempt  is  to  forget  these  divisions
 and  to  unite  in  larger  association.
 Europe  is  now  becoming  one  Eurone,
 hot  only  Western  Europe,  but  also
 Eastern  Europe  getting  attaching  to
 this.  In  America.  the  United  States  is

 attempting  to  unite  the  entire  continent
 of  North  and  South  America.  There
 are  these  global  movements  which
 has  ‘impact  on  us  also.  Therefore.
 we  have  to  find  out  as  to  how  we  can
 accommodate  ifferent  feelings,  diffe-
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 rent  urges  and  strengthen  the  unity
 of  the  country.  It  cannot  be  done

 by  appeasement;  it  cannot  be  done  by
 over-exertion  of  power.  <A  balance
 has  to  be  struck  between  the  assertion
 of  the  authoriy  of  the  State  and  the
 accommodation  of  the  feelings  of  the

 people,  whether  it  is  power  or  whe-
 ther  it  is  any  other  religious  or  lin-

 guistic  feeling.  Therefore,  I  weuld

 suggest  to  the  Government  that,  as
 the  Prime  Minister  is  holding  dialogue
 with  different  sections  of  Indian  peo-
 ple,  related  to  the  State  of  Punjab.
 he  should  also  have  individually,  col-

 lectively,  more  dialogue  with  the

 political  parties  and  see  whether
 some  kind  of  a  consensus  on  approach
 can  be  arrived  at—not  on  generali-
 ties,  not  on  merely  expression  of  good
 desire  that  this  should  happen  and
 that  should  happen,  but  how  will
 it  happen.  One  of  the  problems  that
 we  faced  in  Punjab  is  that  of—it  is  a
 serious  one  and  that  has  not  been
 mentioned  so  far,  as  I  have  heard
 hon.  Members  speak—-anti-social  acti-
 vities  that  are  being  carried  out,—the

 smuggling  of  dope,  smuggling  of  gold.
 smuggling  of  liquor  and  all  kind  of

 smuggling  which  is  giving  a  stake  to
 the  people  in  the  continuation  of  this
 conflict,  of  confrontation.  Therefore,
 it  is  absolutely  necessary  that  firm
 measures  have  to  be  taken  and  ।
 would  suggest  that  we  should  invite
 Pakistan  for  a  dialogue,  on  those  acts
 because  smuggling  is  also  affecting
 their  economy,  to  see  whether  there
 could  be  a  joint  effort  to  stop  smug-
 gling.

 Shri  Advani  has  referred  to  the

 guestion  of  putting  uo  barriers.  Bar-
 riers  ate  useful  at  times.  They  be-
 come  necessary,  but  mere  stinging
 of  wires  is  not  a  barrier.  Many
 things  pass  through  these  wires.  The
 real  barrier  will  come  when  smuc-
 gling  will  become  unprofitable.
 Therefore,  we  should  go  into  this

 question,  this  important  economic
 auestion,  as  to  how  we  can  draw  our

 young  people  away  from  smuggling,
 how  can  we  prevent  people  coming
 over  from  Pakistan  to  encourage
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 this  smuggling,  to  encourage  the  divi-

 sion, to  encourage  divisive  activities,
 to  bring  arms,  to  supply  arms  to  them
 and  also  to  train  them  in  Pakistan.
 Therefore,  I  feel  that  it  will  be  use-
 ful  if  we  could  all  apply  our  minds
 to  it  and  see  that  a  concrete  progra-
 mme,  not  merely  intentions  of  good
 Tesults  but  also  the  programme  to
 achieve  those  results,  is  made  and  that
 we  move  in  the  direction  of  finding
 a  peaceful  solution  in  which  these  kill-
 ings  are  stopped  and  Government's
 authority  is  established  by  its  ability
 to  check  the  anti-social  activities  there.

 SHRIMATI  MALINI  BHATTA-
 CHARYA  (Jadavpur):  Mr.  Chairman,
 Sir,  one  does  not  like  to  begin  on  a
 note  of  pessimism,  But  I  am  sure
 many  Members  in  this  House  will
 agree  with  me  when  I  start  by  saying
 that  the  situation  in  Punjab  has  gone
 from  bad  to  worse  in  the  last  two
 months.  There  are  some  very  clear
 danger  signals.  I  will  mention  only
 three.  Firstly,  not  only  do  we  find
 that  the  killings  are  continuing  but
 we  also  find  that  now  the  murderous
 attacks  are  concentrated  against  the
 minorities.  I  agree  with  the  Hon.
 Member,  Shri  L.  K.  Advani,  that  this
 is  deliberate,  this  is  a  part  of  the  a
 diabolical  plan  and  it  is  meant  to
 create  8  pressure  on  the  minorities  to
 migrate.  I  think,  it  is  entirely  to  the
 credit  of  the  great  people  of  Punjab
 that  so  far  in  spite  of  such  pressure
 being  mounted  against  them,  there
 have  been  no  communal  riots  in  the
 State  nor  has  there  been  any  large-scale
 migration  from  the  State.  But  let  us
 say  that  now  that  pressure  is  concen-
 trated  on  them  and  if  this  migration
 starts,  then  the  international  repercus-
 sions  of  this  may  well  be  imagined.

 Secondly,  we  find  the  administra-
 tion  dangerously  buckling  under  the
 pressure  of  the  extremists.  Now.  we
 find  the  extremists  issuing  diktats.
 They  have  enforced  a  code  for  media.
 They  have  terrorised  the  Press.  They
 have  enforced  a  dress  code  for  the
 students  and  this  imposition  of  a
 uniform  is  again  quite  deliberate.  It
 ig  meant  to  create  the  impression  ‘that
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 Khalistan  has  already  come.  It  is
 heard  that  attacks  are  being  made  upon
 girl  students  who  are  not  conforming
 to  this  dress  code.  A  lady  member  ‘in
 Patiala  has  been  shot  down  not  be-
 cause  she  refused  to  abide  by  their
 diktat  but  simply  because  she  demand-
 ed  some  time  to  follow  it.

 SHRI  INDRAJIT  GUPTA  (Midna-
 pore):  It  was  because  she  sang  the
 National  Anthem.

 SHRIMATI  MALINI  BHATTA-
 CHARYA:  This  is  in  Patiala.

 SHRI  INDRAJIT  GUPTA:  Yes,
 in  Patiala.

 SHRIMATI  MALINI  BHATTA-
 CHARYA:  Further,  Sir,  the  secessio-
 nists  have  succeeded  in  banning  Hindi

 broadcasting  from  AIR,  Now,  it  may
 be  remembered  that  our  party  and
 all  the  Left  parties  have  been  speak-
 ing  for  a  very  a  long  time  on  behalf
 of  the  rights  and  the  privileges  of  the

 regional  languages.  We  have  been  de-

 manding  for  a  very  long  time  that  in
 those  parts  of  the  country,  where  there
 is  more  than  10  per  cent  of  Punjab
 speaking  population,  the  Punjabi  lan-

 guage  should  be  brought  in.  But  the
 erstwhile  Congress  (I)  Government  had
 turned  its  deaf  ears  to  these  demands.
 And  now  we  find  that  a  Government,
 which  is  friendly  to  them  is  at  last

 buckling  to  this  pressure  and  they  are

 allowing  another  national  language  to
 be  banned  from  AIR.  So,  the  cost
 of  bringing  Punjabi  language  to  broad-

 casting  is  at  the  cost  of  banning  Hindi.
 Further  Sir,  we  find  that  now  they
 have  issued  another  diktat  that  water
 from  irrigation  canals  must  not  pass
 from  Punjab  to  Rajasthan.  This  is  a
 serious  matter  which  is  going  to  be
 disastrous  not  only  from  the  point  of
 view  of  economic  considerations  but
 also  from  the  point  of  view  of  the
 relations  among  the  different  States.
 The  third  danger  signal  which  we  find
 is  that  in  the  last  few  days,  we  have
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 this.  I  recall  the  murder  of  the  SP
 in  Dhanbad  and  I  recall  the  Purulia
 inciéeat  also.  This  has  happened  in
 West  Bengal.  West  Bengal  is  a  place
 where  even  during  the  terrible  anti-
 Sikh  riots  of  1984,  the  Sikh  minorities
 were  assured  of  as  much  security  as

 any  other  community  in  the  country.
 Why  is  this  being  done?  This  is  done

 deliberately  in  order  to  create  disorder.
 in  order  to  build  up  an  atmosphere  of
 hatred  between  one  community  and
 another.  So,  these  are  the  danger  sig-
 nals.  And  it  is  our  suspicion  and  we
 have  an  impression  that  the  attitude
 of  the  Government  in  the  last  two
 months  has  certainly  not  helped  the
 situation.  We  have  some  of  us  who
 said  that  this  has,  in  fact,  given  en-

 couragement  to  the  terrorists,  The
 Prime  Minister  has  denied  this  and  ।

 hope  his  subsequent  actions  wil]  prove
 his  words.  But  why  do  we  have  this

 feeling  that  the  secessionists  mvve-
 ment  got  the  wrong  signals  from  the
 Government?  I  think  only  yesterday
 the  Prime  Minister  had  said  that  he
 would  hold  talks  even  with  the  seces-
 sionists  because  they  are  also  citizens
 of  India.  Now,  the  Prime  Minister
 knows  that  they  are  citizens  of  India
 and  we  also  know  that  they  are  citi-
 zens  of  India  but  do  the  secessionists
 know  that?  Have  they  given  that  com-
 mitment  to  the  Prime  Minister  that
 when  they  come  for  talks.  they  will

 agree  not  to  raise  about  the  unity  of
 India,  that  they  will  not  bring  into
 question  the  unity  of  India?  The
 Prime  Minister  also  has  said,  in  justi-
 fying  his  statement,  that  he  is  prepar-
 ed  to  talk  with  anyone  in  the  country,
 including  the  secessionists.  He  has
 said  that  the  solution  to  the  Punjab
 problem  does  not  lie  in  bullets.  Who,

 in  this  House,  thinks  that  the  solution
 to  the  Punjab  lies  in  bullets?  I  am
 sure  nobody.  It  is  only  the  seces-
 sionists  who  tried  to  sdlve  the  Punjab
 problem  through  the  bullets.  They  are

 trying  to  solve  it  by  shedding  innocent
 blood,  by  extortion  and  by  terrorising
 the  people  and  unless  they  give  up
 this  strategy  and  unless  they  give  up
 their  ‘commitment  for  secessionism,
 how  can’  thére  be a  basis  for  talks?
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 Now,  let  the  secessionists  go  for  the
 time  being.  What  about  the  Akali
 leader,  Mr.  Simranjit  Singh  Mann?
 In  his  memorandum  which  he  has
 submitted  to  the  Government,  has  he
 given  that  commitment  that  unity  of
 India  would  be  an  accepted  promise
 and  not  a  matter  of  debate?

 18.00  hrs

 It  may  be,  in  that  memorandum  he
 has  not  mentioned  Article  51  of  the
 Constitution  although  this  was  men-
 tioned  in  the  resolution  that  was  taken

 by  the  three  Akili  purties  in  Decem-
 ber  It  must  have  been  mentioned  but
 they  have  given  up  their  demand  for
 self-determination  and  a  demand  for
 a  buffer  State  between  India  and  Pakis-
 tan  raised  at  the  meeting  of  these  three
 Akali  groups  in  December.

 We  know  that  the  Akali  leaders  be-
 long  to  a  very  glorious  anti-imperia-
 list  tradition  but  it  is  unfortunate  that

 they  are  unable  to  withstand  the  pres-
 sure  of  the  extremists.  They  are  not

 demarking  themselves  sufficiently  from
 the  extremists.  It  must  be  said  that
 in  today’s  newspaper  there  was  a
 welcome  report  of  a  statement  by
 Mr.  Mann  where  he  has  dissociated
 himself  from  these  acts  of  violence
 and  terror.  We  _  welcome  this,  Sir.
 however,  still  the  question  is  there  that
 if  the  Government  has  talks  then  these
 talks  must  be  without  any  pre-condi-
 tion.  Terrorism  must  be  condemned
 and  the  integrity  of  the  country  must
 not  be  made  a  matter  of  debate.  It  is
 only  when  these  have  been  accepted
 whether  by  Mr.  Mann  or  whether  by
 secessionists,  only  then  the  talks  can

 proceed.

 Again  we  find  the  Prime  Minister

 making  statement  in  Newspaper  say-
 ing  that  the  Pakistan  Government  is
 anxious  to  come  to  terms  with  the
 Indian  Government  regarding  the  mat-
 ter  of  Khalistan.  Has  there  been  any
 such  sign  of  goodwill  from  the  miji-
 tary  powers  in  Pakistan  or  the  Gov-

 ernment  which  has  been  newly  insteli-

 ed  there?
 If

 they  have  this  goodwill
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 (Smt.  Malini  Bhattacharya |
 then  at  least  they  should  stop  giving
 shelter  to  the  notorious  Panthic  Com-
 mittees.  So  long  as  they  are  not  do-

 ing  this,  |  would  like  to  ask  the  Prime
 Minister  on  what  evidence  he  is  jssu-

 ing  such  certificates  to  the  Pakistan
 Government.

 Sir,  1  now  come  to  the  last  part  of

 my  specch.  There  is  indeed,  1  think
 a  certain  silver  lining  in  the  midst  of
 all  this  darkness.  something  which
 |  have  mentioned  before  also.  The

 people  of  Punjab  are  still  against  ter-
 rorism.  At  the  grass-roots  we  still
 find  people  when  they  have  some  or-

 ganised  force  to  mobilise  them:  when

 they  have  administration  to  back
 them  up.  we  find  the  people  still  re-
 sist  terrorism  with  great  deal  of
 heroism.  Earlier  on  when  Mr.  Mann
 was  arrested,  we  find  that  the  protests
 were  quite  muted,  nominal.  The
 dharna  by  the  Sikh  Student’s  Federa-
 tion  of  India  on  30th  last  did  net
 attract  crowds,  They  think  that  the
 administration  will  not  be  able  to

 protect  them:  the  political  parties  will
 not  be  able  to  mobilise  them  and  it  is

 only  under  such  terror  the  people  of

 Punjab  are  still  standing  the  terrorists.
 There  is  a  positive  proof  of  this.  Sir.
 1  will  give  only  one  instance.

 On  November  26.0  last,  from  our

 Party.  district  level  mass  demonstra-
 tions  were  held  in  different  areas  of

 Punjab  demanding  for  a  political  solu-
 tion  of  the  problem  and  in  defence
 of  national  unity  and  these.  consider-
 ing  the  overall  situation  in  Punjab.
 rallies  and  mass  demonstrations  found
 a  great  deal  of  response.

 Some  of  the  hon.  Members  have
 been  talking  about  elections  in  Pun-
 iab.  Certainlv,  we  are  all  for  elec-
 tions  in  Punjab  but.  Sir.  if  these  elec-
 tions  are  to  be  held  then  ths  buckl-
 ing  down  to  the  administration  must
 be  stopped.  Administration  must  be
 strengthened:  the  Central  Government
 must  go  behind  the  administration.  It
 should  not  only  bring  right  kind  of
 people  to  the  right  kind  of  piaces  at

 ‘the:  same  ‘time  it  should  not  yield  to
 the

 “demands,  completely  ignoble  de-
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 mands  being  made  by  the  ‘terrorists
 that  certain  people  who  are  net  in
 favour  with  them  should  be  removed.
 There  should  not  be  wholesale  shift-

 ing  of  the  administration,  Sir.  If  this

 streamlining,  strengthening  of  adminis-
 tration  can  be  achieved  then  only,  Sir,
 it  would  be  possible  to  conduct  elec-
 tions  otherwise  we  know  recently  ¢-

 operative  elections  were  held  =  म
 Ropar  and  they  were  held  at  gun-
 noint.  If  you  do  not  want  to  present
 Punjab  to  the  terrorists  on  the  platter
 do  not  have  elections  until  the  admi-
 nistration  has  been  strengthened  and
 masses  have  been  ।  given  sufficient
 faith  and  trust.

 Sir,  there  are  two  or  three  other
 suggestions.  I  will  just  mention  them
 as  these  are  positive  suggestions.  There
 was  a  proposal  for  enhancing  ।  the
 employment  for  unemployed  youths
 in  Punjab  which  was  put  forward  by
 the  V.  P.  Singh  Government.  [t  should
 he  implemented  by  the  present  Gov-
 ernment,  The  points  of  dispute  re-

 garding  Chandigarh  regarding  distri-
 bution  of  water  should  be  resolved

 immediately;  if  necessary  the  Govern-
 ment  can  rely  on  judicial  verdict  for
 this.  The  rights  and  privileges  of

 Punjabi  language,  one  of  the  national
 languages,  must  be  upheld.  Tie  Cen-
 tre-State  relationship  must  be  made
 more  balanced.  Some  of  the  rumbl-

 ings  that  we  have  been  hearing  in  the
 last  two  months,  the  way  different
 State  Governments  are  being  brought
 to  their  knees,  should  not  continue.
 4  healthy  Centre-State  relationship  is
 a  absolute  pre-condition  for  the
 solution  of  the  Punjab  problem.  The
 All  India  Gurudwara  Act  must  be
 instilled  and  as  for  the  1984.0  riots.
 there  has  been  already  sufficient  delay
 in  the  investigation—there  have  been
 committees.  they  have:  given  reports
 but  very  little  action  has  been  taken.
 The  erstwhile  National  Front  Gov-
 erhment  took  some  measures  but  may
 be  they  had  too  many  other  pre-nc-
 cupations  and  these  did  not  make
 inuch  progress.  This  Government
 snould  take  it  up  and  should  not  let
 the  culprits  of  1984  riots  go...
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 Finally,  Sir,  it  is  a  matter  of  in-
 stalling  trust  and  confidence  in  the
 masses,  mobilising  the  masses  sc  that
 the  acts  of  terrorisms  may  be  pre-
 vented  even  before  they  are  committ-
 ed  and  for  this  we  would  urge  upcn
 the  Government  not  to  let  the  seces-
 sionists  hold  the  Government  and  the

 country  and  the  people  of  Punjab  to
 ransom.  An  immediate  meeting  of  the
 National  Integration  Council  must  be
 neld.  The  Government  or  the  Prime
 Minister  should  take  us  into  conti-
 dence  regarding  the  talks  that  he  15

 having  with  different  parties.

 [1  rcistation]

 SHRI  BHOGENDRA  JHA  (Madhu-
 vani}:  Mr.  Chairman,  Sir.  it  is  good
 that  we  are  discussing  the  Punjab
 situation  today.  Punjab  prodlem  1१
 the  problem  of  the  entire  country
 now.  There  was  a  time  when  Sikhism
 was  in  its  making,  respected  Guru
 Nanak  Devji  laid  its  foundation.  At
 that  time  there  was  a  division  of  cur

 country  on  the  basis  of  religisn  viz.
 Hindus  und  Muslims.  Guru  Nanak

 Doviji  taught  the  lesson  of  unity
 among  Hindus  and  Muslims  and  others
 end  those  who  followed  his  teachings
 were  called  the  Sikhs.  1  have  been

 visiting  Punjab  whenever  I  got  a
 chance.  Very  recently  on  Sth  January
 |  had  been  to  Bhatinda.  Earlier.  ।
 went  to  Amritsar  also.  There  ।  made
 an  appeal  to  the  public  whether  they
 would  alienate  the  first  Gurudwara  of
 the  world,  i.  Patna  Sahib  from

 Khalistan,  where  the  founder  Guru
 of  the  Khalsa  Panth  Guru  Gubind

 Singh  was  born.  He  passed  away  in
 Nanded  which  is  situated  on  the  bor-
 der  line  of  Maharashtra.  The  fifth

 Gurudwara  of  the  world  is  there  and
 will  the  Sikhs  surrender  it?  Would
 ihe  Sikhs  like  to  make  Khalistan  with-
 out  the  first  and  fifth  Gurudwaras,  be-
 cause  the  first  is  directly  related  with

 ‘he  birth  and  =  fifth  directly  related

 with  the  passing  away  of  the  founder
 of  Sikhism,  Then  Khalistan  won't  be

 of  any  use  without  these  Gurudwaras.
 if  the  Sikhs  include  both  these  Guru-

 dwaras,  the  quarrel  should  be  on  the
 issue  that-the  name  of  the  country
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 would  be  changed  from  India
 (“Bharat”)  to  Khalistan.  Then  _  this

 quarrel  will  be  only  for  the  name  and
 not  the  secession  of  the  country.  Mr.
 Chairman  Sir,  this  is  a  religious  pro-
 blem.  sentiments  and  not  the  argu-
 ments  matter  in  religion.  You  know
 and  we  also  know  how  the  country
 was  divided  in  1947.  On  the  one  hand.
 the  slogan  was  that  Muslims  are  a

 Sepurate  nation  and  on  the  other  hand
 was  the  voice  of  Hindu  nation.  The
 ene  supported  the  other  unimtentio-

 fiaidy.  The  British  regime  got  an

 epportunity  to  strike  and  we  were
 wivided,  Separated  -our  motherland
 was  divided.  Not  only  the  greatest
 leader.  but  Mahatma  Gandni  had

 given  us  the  advice:  “Ishwar,  Allah.
 Teronaam,  Sab  Ko  Sanmati  de  Bhag-
 waan”.

 (Some  call  you  Ishwar,  and  some  as
 Allah.  Oh  Lord,  bestow  wisdom  to
 all.)

 But  this  “Sanmati”  (wisdom)  too
 had  no  effect.  Somebod:  ।  shot

 Gandhiji  in  the  chest  after  remem-

 bering  God,  and  the  name  of  “Allah”
 (oo  was  misused.  In  this  manner  our

 country  was  divided.  After  indepen-
 dence  there  were  concerted  eflorts  in
 the  direction  that  there  should  be  a
 section  of  the  people  whose  mother-

 {ongue  was  Punjabi  but  who  would

 say  that  Hindi  was  their  mother-ton-
 gue,  Though  their  mother-tongue  was

 Punjabi.  they  still  use  the  same  lan-

 guage.  There  can't  be  any  other  rea-

 soning  except  religious  or  communal.
 The  situation  deteriorated.  Then  there
 was  a  demand  of  Punjabi  Province.
 We  had  supported  it  on  the  basis  of

 language.  After  that,  Punjab,  Haryana
 and.  Himachal  Pradesh  came  _  into  be-

 ing.  Both  Punjab  and  Haryana  went
 on  making  progress.  Just  now  my
 friend  Sardar  Kripa!  Singh  raised  some

 points.  I  had  myself  gone  to  Punjab
 and  some  people  honestly  believe
 that  they  are  neglected.

 Mr.  Chajrman.  Sir.  I  would  _  like
 te  say  that  after  Independence  a

 scheme  for  the  biggest  dam  was  sanc-
 tioned  initially  for  Kosi  river  area,
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 [Sh.  Bhogendra  Jha]
 Late  Sardar  Pratab  Singh  Kairon  was
 the  Chief  Minister  at  that  time.  He
 demanded  the  construction  of  that

 project  in  Bhakra  Nangal.  Some  of
 our  people  objected  to  this.  Articies
 were  published  and  attempts  were

 made  to  launch  an  agitation  on  the
 issue  that  Bhakra  Nangal  Dam  is  go-
 ing  to  be  constructed  in  place  of  Kosi
 dam,  We,  the  communists,  opposed
 strongly  and  said  that  Punjab  is  bieed-

 ing  and  it  is  divided  and  it  should
 therefore  be  given  the  topmost  prio-
 rity.  The  same  thing  was  done.  Bha-
 kra  Nangal  Dam  was  built  at  the  cost
 of  Kosi  Dam.  They  say  that  Punjab
 has  been  neglected.  If  the  country
 has  given  Bhakra  Nangal  Dam  _  to
 Punjab  as  a  result  of  which  there  has
 been  tremendous  Progress  in  the  field
 of  agriculture  and  industry,  it  is  not
 the  testimony  of  neglect.

 Mr.  Chairman,  Sir,  even  otherwise
 it  is a  matter  of  pleasure  for  us  that
 Barauni  in  Bihar  is  also  getting
 the  coal  at  the  same  rate  at  which
 the  thermal  power  station  of  Bnatinda
 is  getting.  People  of  our  region  argue
 that  in  spite  of  producing  coal  why
 should  they  get  it  on  higher  price.
 Since  it  is  known  as  trade  cqualisa-
 tion,  so  they  are  getting  coal  from
 Bhatinda  or  any  other  place  at  chea-

 per  rates.  We  do  not  object,  if  they
 are  getting  it.  As  far  as  possible  our
 country  discharged  the  duty  of  nouri-
 shing  Punjab  because  after  1947  much
 attention  was  given  towards  streng-
 thening  Punjab,  especially  because  it
 is  the  province  which  serves  as  a  sen-

 try  of  this  country.

 Mr.  Chairman,  Sir,  there  are  certain

 things  which  spoil  the  environments.
 Meanwhile,  you  may  recollect  that
 the  verdict  of  the  Supreme  Court  in
 case  of  Shah  Bano  was  changed,  so  a

 signal  was  received  in  Punjab  that  if
 the  verdict  of  the  Supreme  Court  can
 be  changed  under  the  threat  of  vote

 they  would  use  the  threat  of  vote  and
 show  their  might  also’  to  influence

 the  decision,  in  their  favour.  If

 _somebody  errs,  it  influences  others
 also.  Similarly,  4-5  years  back
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 when  there  was  a  slogan  “Babri  Mas-
 jid  tod  doਂ  (Demolish  Babri  Masjid)
 there  was  a  slogan  from  Kashmir  say-
 ing  ‘Bharat  chhod  do’  (Quit  India)
 and  terrorism  gained  ground  in  Pun-

 jab  and  a  cry  was  heard  from
 ners saying  ‘Bharat  tod  do’.

 No  doubt,  one  may  not  intend  to
 demolish  the  mosque,  but  the  effect
 is  there.  Our  country  is  multi-lingual,
 multi-cultural,  and  based  on  the

 unity  in  diversity  and  we  have  some

 dignified  traditions.  These  things  have
 come  in  the  way  of  vitiating  the  feel-

 ings,  The  present  situation  is  dan-

 gerous,  I  don’t  want  to  speak  anything
 about  it,  as  all  my  fridends  have

 already  spoken  about  it.  People  do
 not  accept  with  sweet  will.  They
 accept  only  on  account  of  fear.  Pan-
 thak  committee  gives  a  call  and  people
 accept  it  out  of  fear.  I  associate  my-
 self  with  the  views  expressed  by  my
 other  colleagues  who  have  said  that
 the  people  of  Punjab,  whether  they
 are  sikhs,  Hindus  or  of  any  other

 <ommunity  have  remained  calm  in  spite
 of  all  the  riots,  excesses,  and  brutal

 killings.  They  have  not  indulged  in
 riots  in  any  village  or  city  or  mohalla.
 Such  is  the  dignified  tradition  of  our
 nation  and  this  is  our  big  capital
 which  will  help  us  in  going  ahead.  I
 have  got  an  information  according  to
 which  the  Chancellor  of  the  Punjab
 University,  Chandigarh  has  been
 threatened  that  the  terrorists  _  will
 take  revenge  if  he  does  not  resign.
 So  far  as  I  know  that  Chancellor  is
 not  going  to  Chandigarh  and  he  is
 still  in  Delhi.  This  type  of  terror  is
 still  prevalent  there.  In  spite  of  all
 this,  the  masses  of  Punjab  are  main-

 taining  close  relationship  among
 themselves.  Mr.  Chairman,  Sir,  what

 steps  should  we  take  in  such  a  situa-
 tion  is  a  different  matter  which  has
 been  discussed  time  and  again.  Per-

 haps  this  point  has  not  come  up  dur-

 ing  this  discussion.  Now,  the  ‘things
 are  being  linked.  such  as  some  sikh
 may  commit  ‘some  crime  after  going
 to  some  other  place in  the  same  man-
 ner  in  which  8  Khalistani  militant  did
 by  killing  an  S.P.  in  Dhanbad..  The
 victim  died,  and  according  to  a  report.



 Discussion  under
 Rule  193

 177

 the  Khalistani  militant  was  appreltend-
 ed  in  Purulia.  The  simple  motive  of
 the  militant  is  to,  some  how,  insti-

 gate  riots  in  the  country  so  that  there
 is  disturbance  and  sikhs  are  subjected
 to  violence  and  it  is  a  matter  of  pride
 that  there  have  been  no  acts  of  revenge
 in  Bihar,  Bengal  or  any  other  place,
 Whe  hope  that  our  people  from  any
 part  of  the  country  and  their  patrio-
 tism  will  prevent  such  a  situation  and
 the  people  will  not  take  revenge  from

 any  one  else  for  the  misdeeds  of  the
 rioters,  extremists  and  terrorists.  Only
 the  real  culprit  will  be  punished  by
 law  which  our  country  has  adopted.
 Whatever  punishment  is  there  accord-

 ing  to  the  law  will  be  awarded  to
 the  terrorists.

 The  collusion  between  Khalistanis,
 members  of  ULFA  and  LTTE  and
 the  people  who  want  to  alienate  Kash-
 mir  is  not  good.  Such  links  should  be
 considered  seriously  and  smashed.
 This  should  not  be  ignored.

 Mr.  Chairman,  Sir,  just  now  the

 question  of  Pakistan  came  up.

 The  Prime  Minister  has  said  that
 we  have  to  hold  talks  with  Pakistan
 and  Punjab  issue  should  not  be  the
 paint  of  discussion  because  it  is  our
 internal  matter.  We  have  to  see  how
 to  solve  it?  Pakistan  has  no  right
 to  interfere  in  India’s  internal  matters.
 Inte-ferance  by  Pakistan  in  our
 internal  matters  should  be  the  point
 of  discussion.  There  is  no  harm  to
 have  discussion  with  Pakistan  on  this
 issue.

 MR.  CHAIRMAN:  Please  con-
 clude  now.

 SHRI  BHOGENDRA  JHA:  I  am
 just  concluding.  One  important  thing
 I  want  to  say  is  that  this  is  not  a  per-
 sonal  war  that  the  army  should  be

 called  in.  An  extremist  kills  people
 and  then  disappears  and  when  our

 armed  forces  reach  there  he  resorts  to

 fiting  and  many  innocent  persons  are

 killed.  As  I  have  already  -  said  and

 urging  again  today  that  the  justifiable
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 demands  of  the  public  should  be  ac-
 cepted.  It  will  be  the  decisive  ax
 well  as  political  approach  also.  For
 example  those  responsible  for  the
 1984  riots  should  be  punished  and
 the  Chandigarh  and  water  dispates
 should  be  resolved  immediately.  I
 think  the  most  prominent  leader  of

 Haryana  is  our  Deputy  Prime
 Minister.  1  hope  he  will  think
 our  these  disputes  keeping  in
 view  the  interest  of  the  country  and
 adopt  liberal  approach.  At  present  he
 is  in  such  a  position  that  he  will
 keep  the  interest  of  country  in  view
 and  take  liberal  stand  in  resolving
 these  disputes.  It  is  a  matter  of  joy
 that  he  will  help  in  resolving  these
 disputes  as  the  Deputy  Prime  Minister
 keeping  in  view  the  larger  interest  of
 the  country.  Our  intelligence  agencies
 are  not  upto  the  mark.  In  fact  our
 failure  to  bust  terrorist  gangs  in  Pun-
 jab  can  be  attributed  to  our  intelli-
 gence  agencies.  Basically  there  are
 two  types  of  extremists—-the  first  type
 comprises  of  people  who  particularly
 want  a  separate  state  and  the  second
 type  comprises  of  people  who  are
 just  criminals  taking  advantage  of
 the  troubled  atmosphere  to  indulge  in
 violence.  The  Government  and  _  its
 intelligence  agencies  have  to  diffe-
 rentiate  between  the  two.  It  will  not
 be  fair  on  our  part  to  call  all  of
 them  as  Khalistanis  because  we
 shall  not  be  able  to  take  action
 against  the  two  groups  simultaneously.

 So  far  as  India’s  border  with
 Pakistan  is  concerned,  the  Govern-
 ment  has  to  think  how  to  seal  it?
 Unless  we  seal  the  border  we  cannot
 stop  the  influx  of  arms  and  terrorists
 from  across  the  border.  Unlike  Shri
 Bhajan  Lal  I  am  not  in  favour  of
 uprooting  the  people  who  are  living
 within  two  kilometres  of  the  border.
 It  can  be  done  by  supplying  electric
 current  to  the  fence.  Illegal  crossing
 of  the  border,  be  it  in  terms  of  smug-
 gling  of  arms  or  escaping  of  terrorists
 must  be  checked  at  all  costs.  ;

 The  hon.  Prime  Minister  has  said

 that’  this  isa  necessary  step
 which  We  canRot  get  success.  One  of
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 [Sh.  Bhegendra  Jha]
 the  nvain  issues  is  whether  talks  should
 be  held  or  not.  Even  today  we  have
 passed  a  Resolution  that  the  Gulf
 crisis  should  be  resolved  through
 mutual  dialogue.  What  is  the  harm
 in  having  a  dialogue?  1  am  talking
 about  the  peoplé  who  ure  honest,  like
 me.  When  we  were

 imprisoned
 in  jail

 during  freedom  struggle,  we

 by  jumping  over  the  jail  walls.  We
 were  asked  to  give  in  writing  that  we
 woukl  not  indulge  in  violence.  We

 challenged  them  to  take  us  to  court
 but  did  not  sign  the  condition  put
 by  them.  We  just  said  that  we  woukd
 make  efforts  to  avoid  violence.  Per-
 sonally,  ।  have  never  adopted  violent
 means  to  achieve  my  ends.  The
 Sikhs.  who  staunchly  support  the
 demand  for  Khalistan  will  never  ac-
 cede.  So  there  is  no  harm  in  having
 a  dialogue.  The  Government  can
 initiate  a  dialogue  and  the  Prime
 Minister  can  make  it  clear  that  there
 can  be  an  agreement  within  the  frame-
 work  of  the  unity  and  integrity  of
 the  country  We  must  be  sure  about
 this  last  aspect  otherwise  the  dialogue
 will  be  of  no  use.  The  people  who  have
 been  misguided  will  come  forward  to
 seek  Government  help  but  those  who
 are  deliberately  indulging  in  such  acti-
 vities  will  not  come  forward.  This
 will  not  sclve  the  problem.  Therefore
 it  is  not  a  question  of  opposing  the

 dialogue  but  of  keeping  the  adminis-
 tration  from  becoming  weak.  Among
 the  points  discussed  were  holding  cf
 talks,  gearing-up  the  intelligence  agen-
 cies  and  checking  the  illegal  move-
 ment  across  the  Indo-Pak  border.  (Jn-
 terruptions)

 MR.  CHAIRMAN:
 clude  your  speech  now.

 SHRI]  BHOGENDRA  JHA:  My
 party  feels,  perhaps  the  entire  House
 also  feels,  that  an  occasion  to  extend
 the  President’s  Rule  should  not  arise
 again.  We  have  to  create  a  favour-
 able  atmosphere  for  holding  elections.

 Today  people  cannot  cast  their  vcte

 fearlessly.
 An  atmosphere  conducive

 to  the  holding  of  cleclions  must  be
 created  through  political  or  adminis-

 Please  con-
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 trative  means  or  through  mutual  dia-
 logue.  If  the  constitution  has  to  be
 amended  for  the  powers  of  the  States
 (Unterruptions)

 MR.  CHAIRMAN:  =  You  have
 been  given  23  minutes  to  speak  ins-
 tead  of  three  minutes.  Now  please
 conclude  your  speech.

 SHRI  BHOGENDRA  JHA:  1am

 concluding.  The  Constitution  ।  will
 have  to  be  amended  in  view  of  the
 iccommendations  of  Sarkaria  Com-
 inission.  More  powers  will  have  to
 be  granted  to  Stites.  Shri  Bhajan  Lal
 said  that  the  States  of  Himachal  Pra-
 desh,  Haryana  and  Punjab  should  be

 merged  to  one  state.  1  don’t  think
 this  will  solve  the  problem.  With
 these  words  ]  conclude  my  speech.
 Thank  you.

 SHRIMATI  BIMAL  KAUR
 KHALSA  (Ropar):  Hon.  Mr.  Charr-
 man  Sir,  today  a  discussion  is  being
 held  on  the  Punjab  issue.  The  parti-
 sipation  of  all  Members  in  this  dis-
 cussion  is  much  appreciated  but  it  is
 4a  matte:  of  regret  that  except  fo:
 hon  Shri  Bhogendra  Jha  none  of  the
 members  spoke  of  police  atrocities  on
 Sikh  youth  in  Punjab.  They  should
 look  at  the  issue  from  both  angles.
 Every  member  spoke  of  handing  over

 Punjab  to  army  or  fencing  the  border
 or  taking  over  land  of  the  farmers.
 But  nobody  said  that  the  Punjab  pro-
 blem  cannot  be  solved  by  force.
 Everyone  said  that  it  should  be
 checked.  it  should  be  killed.  Evety-
 one  also  said  that  elections  should
 not  be  held  in  the  State  till  the  situa-
 tion  becomes  normal.  J  want  to
 know  what  action  has  been  taken  by
 the  Government  to  solve  the  problem’
 Recently  58  companies  of  C.R.P.F.
 and  B.S.F.  are  sent  to  Punjab  and
 several  Gypsies  and  trucks  are  being
 supplied  More  weapons  are  being
 given.  Has  the  Government  _  esti-
 mated  the  extent  to  which  the  B.S.F.
 and  C.R.P.F.  can  contribute  towards
 restoring  normalcy  in  the  State?
 Axen’t  innocent  .people  being  killed

 by  the  C.R.P.F.  and  BS.F.?  Is  the
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 Government  aware  of  a  Press  report
 published  day  before  yesterday  that
 C.R.P.F..  B.S.F.  and  Police  officials
 shot  at  a  conductor  and  his  two  com-
 panions  when  they  were  returning
 after  doing  their  duty.  The  conduc-
 tor  was  killed  and  his  two  com-

 panions  injured  in  this  firing.  This
 led  bus-operators  to  observe  a  two-
 days  strike.  Nobody  tried  to  under-
 stand  why  this  strike  was  observed.
 The  Government  does  not  want  to
 take  action  against  the  guilty  police
 officials.  Two  days  after  the  strike

 #  (८850  Was  registcred  against  the  guilty
 persons.  At  Khanna.  a  truck  was  going
 ahead.  a  Maruti  van  in  which  was  a
 leader  of  Congress  (1),  The  bodyguard
 of  that  Jeader  shot-dead  the  truck  dri-
 ver  only  because  he  did  not  give  him
 side  due  to  heavy  rush.  Such  type  of
 incidents  occur  there.  The  police  did
 not  register  the  case.  Tha  people  pro-
 tested  and  demanded  for  the  arrest  and

 prosecution  of  the  accused.  But  the

 police  did  not  register  case  against
 the  culprit  in  order  to  protect  him.
 The  people  gheraved  the  Police-Sta-
 tion  and  staged  a  peaceful  Dharna
 when  they  came  to  know  about  the

 police’s  dilly-dallying  in  registering
 the  case.  Every  citizen  has  right  to

 protest  peacefully  but  we  cannot  do
 even  that  in  Punjab.  We  are  fired  by
 the  police  there  even  if  we  hold  a

 peaceful  protest.  You  might  have
 come  to  know  the  news  about  inci-
 dent  took  place  at  Khanna  in  which
 2  or  3  persons  were  killed  and  8  were

 injured  in  a  police-firing  when  they
 were  peacefully  demonstrating.  Their

 only  guilt  was  that  they  were  demons-

 trating  peacefully.

 1  tell  you  that  ।  immediately  rushed
 there  when  I  got  intimation  on  phone
 about  the  incident  and  the  police
 atrocities  in  my  constituency.  When  1
 reached  there.  police  was  announcing
 at  that  time  that  curfew  had  been  im-

 posed  in  Khanna  and  people  were  be-

 ing  advised  to  go  to  their  respective
 homes  and  simultaneously  they  were

 being  lathi  charged  by  the  police.
 When I  asked  the  cayse  of  Jathi-
 Charge,  they  told  me  that  curfew  had
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 been  imposed.  1  asked  let  the  people
 reach  their  homes  and  til{  that  time
 ‘top  lathi-charge.  But  they  continued
 their  atrocities  on  the  people  though
 1  insisted  upon  them  at  three-four
 places  not  to  do  so.

 You  might  have  read  in  yesterday’s
 newspaper  about  Bhawanigarh  inci-
 dent  where  the  police  reserted  to  fire
 and  lathi-charge  on  the  farmers  who
 were  staging  ‘Dharna’  peacefully.  I
 want  (0  bring  to  your  noticc  that  the
 police  have  taken  law  in  their  hands
 because  they  are  sure  that  no  case
 would  be  registered  against  them.  No
 law  is  existing  in  Punjab.  Ahout  6-7
 months  ago  police  killed  Kulwant

 Sinzh  in  a  fake  encounter  at  Mohali.
 The  Governor.  D.C.,  §.S.P.  and  others
 had  visited  the  spot.  The  D.S.P..  Shri
 Dileep  Singh.  who  is  still  in  Mohali,
 mis-behaved  With  me.  It  is  a  matter
 of  chame  for  the  Government  that  a
 D.S.P.  insults  an  M.P.  and  it  is  more
 cumbersome  that  no  action  has  beer
 taken  yet  against  that  D.S.P.,  I  want  to
 tell  you  how  did  he  behave  with  me.  ह
 am  compelled  to  bring  it  to  the  notice
 of  the  Government.  The  matter  should
 be  forwarded  to  Privilege  Committee.
 Does  the  Government  wants  Member
 of  the  Parliament,  who  has  been  elec-
 ted  by  Jakhs  of  votes,  be  misbehaved
 and  insulted  by  the  police.  That  is

 why  they  (the  Government)  are  not

 taking  any  action  against  the  D.S.P.
 who  had  mis-behaved  me?

 The  police  is  resorting  to  house  to
 house  search.  The  youth  are  dragged
 out  of  the  houses  and  detained  ille-

 gally.  The
 polige

 do  not  disclose  their
 where  abouts.  The  Government  assures
 that  the  women  will  not  be  called  at

 police-stations  for  any  interrogation.
 But  one  may  confirm  it  from  the

 police  station  that  the  police  has  tor-
 tured  a  woman  by  pulling  her  hair.
 Such  is  the  situation  of  Punjab  today.
 Even  then  you  are  saying  that  the

 Hing  सा  भ  दन  द  in in  ‘provisions  of,  the  Constity
 I  want  to  ask  whether  the  -.
 tion  ‘allows  to’  Jo  such  ‘things?  “Does
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 छि...  Binal  Kaur  Khalsa]
 the  constitution  of  India  allow  to  kill
 -  youth  in  a  fake  police  encounter
 after  dragging  him  out  of  his  house?
 Hoes  it  permit  to  detain  the  youths
 in  jail  for  five  to  seven  years  without
 Prosecuting  them.  Does  our  constitu-
 tion

 permits  the  police  to  carry  the
 youths  in.  unnumbered  vehicles.  Is  it
 not  true  that  the  vehicles  without  any
 number  are  being  frequently  used  by
 the  police  in  Punjab.  Does  the  cons-
 titution  of  India  allow  to  construct  a

 temple  after  demolishing  the  Babari
 Masjit?  Does  it  debar  us  from  joining
 the  funeral  procession  of  those  youths
 who  are  killed  by  the  police?  Even  the
 relatives  are  not  allowed  to  see  the

 dead  bodies  of  those  who  are  killed  by
 police.  We  say  that  cne  should  be
 punished  according  to  law,  only  if  one
 commits  crime.  But  no  law  permits  the
 police  to  shoot  out  the  criminal.  On
 the  .wake  of  any  such  incidents,  the
 parents  of  the  missing  children  reach
 there  to  verify  under  the  apprehension
 that  the  deceased  may  be  their  own
 wards.  But  the  police  do  not  allow
 the  parents  to:  see  the  dead-bodies.
 The  police  resort  to  lathi-charge  if  they
 ask  for  the  dead-bodies  of  their  wards.
 Such  is  the  pitiable  conditions  of  the
 patents  there.  (Interruptions).

 ‘CH.  RAM  PRAKASH  (Ambala):
 Mr.  Chairman,  Sir,  why  does  not  she
 say  anything  about  the  bank-robberies
 and  the  killings  of  the  20-30  bus-
 passengers  after  dragging  them  out?
 जक  (Interruptions)......

 MR.  CHAIRMAN:  Please  take  your
 seat.  य  म  (Interruptions)

 .SHRIMATI  BIMAL  KAUR

 KHALSA:  I  want  to  say  that  no  one
 has  right to  take  law  in  one’s  hands.
 He,  who  commits  a  crime-must  be
 punished..  ...  (Interruptions)  At  that
 time,  Shrunati  Indira  Gandhi  was
 counse]led  to  attack  and  demolish  the
 Darbar.  Saheb  in  order  to  solve  the

 Punjab  issue,  She  was  told  by  her

 advisers  that,  several  terrorists  were

 aner that  Dabar णा ५0७ ढ दै ह +

 war
 winched कारण ज कबाल न य  :  ?  was  attacked.

 ‘Bhajans,  1.81.  hay  said“that  a.  sumber
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 of  terrorists  and  weapons  were  there.
 व  say  that  there  were  so  many  ways  of

 apprehending  them.  1  want  to  know
 the  fault  of  those  who  had  come  to
 Darbar  Saheb  on  the  day  of  ‘Guru
 Parva’  to  bow  down  their  heads  be-
 fore  Shri  Arjun  Singh  ji  ......  (Inter-

 ruptions).........  It  is  being  said  that
 the  terrorists  were  hidden  in  Har-
 Mandir  Saheb.  But  when  39  Gurud-
 waras  were  searched  in  not  a  single
 terrorist  was  found  in  38  Gurudwaras.

 Similarly,  former  Prime  Minister,
 Shri  V.  P.  Singh  was  advised  by  thege
 very  people  not  to  conduct  election
 in  Punjab.  He  was  told  by  them  that
 the  atmosphere  of  Punjab  was  not
 conducive  to  the  election.  Agreeing
 to  their  advice,  he  did  not  conduct
 election  there  and  constitution  was
 amended  twice  accordingly.  As  a  re-
 sult  of  which  he  had  to  repent  later
 on.  He  has  himself  said  that  he  is

 repenting  for  not  conducting  election
 in  Punjab.  Recently,  our  Prime  Minis-
 ter  has  talked  to  Shri  Mann.  He  has
 said  youths  of  Punjab  will  be  called
 for  talk.  I  am  of  the  view  that  any
 talk  or  agreement  take  place  when
 there  is  a  dispute  between  two  parties
 Otherwise  there  is  no  use  of  having
 a  talk.  For  example,  Gulf-Crisis,  which
 is  of  great  concern.  I  wish  that  India
 should  find  out  some  solution  of  this
 crisis.  When  we  are  making  efforts  to
 solve  this  crisis  through  talk,  then

 why  do  not  we  try  to  solve  the  Pun-

 jab  problem  through  talk  {Inter-
 ruptions)...  This  problem  also  may  be
 sorted  out  through  dialogue.  Earlier
 also  there  had  been  Rajiv  Longowal
 accord  in  1985.  At  that  time  also  the

 dispute  was  with  youths.  There  was
 no  dispute  with  Shri  Longowal  and
 Shri  Barnala.  But  accord  was  among
 Shri  Rajiv  Gandhi,  Shri  Barnala,  Shri
 ‘Balwant  and  Shri  Longowa!.  The  re-
 sult  of  their  accord  is  before  you.
 Therefore,  I  say  that  acreement  should
 be  with  those,  with  whom  there  is  a

 dispute.  Therefore,  it  is  requested  that

 Punjab  problem  may  be  solved  through
 talk..:.....  (interruptions)

 ही  ।  CHAIRMAN:  J  do  not  want

 id  -  you  frye  apaating  bat  you
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 have  taken  two  or  three  times  more
 than  the  allotted  time.  Now,  J  request
 you  to  conclude  your  speech.

 SHRIMATI  BIMAL  KAUR
 KHALSA:  Mr.  Chairman,  Sir,  I  shall
 take  only  two-three  minutes  more.
 Shri  Bhajan  Lal  Ji  has  said  that  my
 husband  had  assassinated  Shrimati
 Indira  Gandhi.  It  is  a  well  known  fact
 that  my  husband  and  Satwant  Singh
 had  assassinated  her  but  my  husband
 was  immediately  shot  dead,  though  he
 had  raised  his  hands.  The  law  does
 not  permit  to  shoot  out  the  man  who
 has  surrendered.  Even  then  he  was
 shot  dead.

 After  that,  Satwant  Singh  and  Kehar

 Singh  were  hanged  to  death  because

 they  were  the  assassins  of  Smt.  Indira
 Gandhi.  But  I  want  to  know  why  was
 the  entire  Sikh  Community  punished?
 What  was  the  guilt  of  other  Sikhs?

 Why  were  they  burnt  alive?  Bhajan
 Lal  Ji  says  that  Shri  Rajiv  Gandhi
 had  been  visiting  whole  night.  I  want
 to  know  as  to  what  Shri  Rajiv  Gan-
 dhi  did  by  visiting  the  riots  affected
 areas?  Is  any  F.LR.  registered  against
 any  of  the  culprit?  ...(/nterruptions)...

 |  English]

 MR.  CHAIRMAN:  Please  do  not

 interrupt  her.  ।  would  not  go  on
 record..  (Interruptions)y*...

 MR.  CHAIRMAN:  I  am  perfectly
 capable  of  keeping  the  House  in
 order.  All  of  you  do  not  have  to  main-
 tain  order.  Please  sit  down.

 [Translation]

 SHRIMATI  BIMAL  KAUR
 KHALSA:  Property  of  crores  of

 rupees  of  Sikhs  was  destroyed.  This
 Government  had  promised  to  .consti-
 tute  special  courts  to  punish  the  cul-

 prits  of  1980  riots.  But  I  ask  them
 as  to  how  many  culprits  of  that  riot
 have  been  punished  so  far,  though  6
 years  have  lapsed.  The  persons,  res-

 *Not  recorded.
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 ponsible  for  the  riots  are  in  our  Par-
 liament  but  the  Government  tends  to
 over-look  them.  The  Government
 should  not  exempt  any  guilty  person
 irrespective  of  his  post.

 Mr.  Chairman,  Sir,  another  point  I
 want  to  raise  is  that  the  election  of  the
 Shiromani  Committee  is  due  for  the
 last  many  years.  The  Sikhs  are  sear-
 ched  in  before  entering  the  Gurud-
 waras,  their  religious  shrines.  No  one
 is  allowed  to  enter  the  Darbar  Saheb.
 Police  personnel  in  civil  dress  are

 deputed  there.  They  have  been  deploy-
 ed  in  our  religious  places.  Sir,  what  is
 the  Government  doing  to  heal  the
 wounded  feelings  of  the  Sikhs?  I

 hope  that  this  problem  may  be  solved,
 if  the  Sikh’s  wounded  hearts  are
 healed.

 Mr.  Chairman,  Sir,  in  1931,
 Mahatma  Gandhi  Ji  had  said  at
 Sheesh  Ganj  Gurudwara  that  the  Sikhs
 were  bold  enough  to  get  their  rights
 if  they  were  denied  their  rights.  Deny-
 ing  them  their  rights  is  the  main
 cause  of  Punjab  problem.  1  want  to
 say  that  there  is  stil]  scope  of  finding
 out  the  solution  of  Punjab  problem.
 This  problem  would  be  too  intricate
 to  solve  if  immediate  solution  is  not
 found  out.

 [Trenslation]|

 SHRI  ।..  K.  GUJRAL  (Jallandhar):
 Mr.  Chairman,  Sir.  the  Punjab  situation
 has  been  being  discussed  here  for  the
 last  three  hours.  It  is  unfortunate  that
 we  are  still  digging  the  past.  If  we
 discuss  this  matter  from  the  very  be-

 ginning  it  will  be  a  very  lengthy  dis-
 cussion  but  I  would  like  to  say  that
 althouch  ten  long  years  have  lapsed
 after  the  1980  elections  and  now  we’
 are  in  the  year  1991,  there  has  been
 no  improvement  in  the  situation  of
 Punjab,  On  the  contrary  the  things
 moved  fram  bad  to  worse.  It  is  good
 that  now  Shri.  Chandra  Shekhar  is  the
 Prime  Minister  of  this  copftry.  Ten.
 vears  back  ।  along  with  Shri  Chandra’
 Shekhar  and  a  few  others  visited
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 Darbar  Saheb  for  the  first  time  to
 have  a  dialogue  with  some  people.  At
 that  time  also,  the  situation  of  Pun-

 jab  was  critical  and  some  people  were

 trying  to  deteriorate  the  situation  fur-
 ther  and  they  were  not  prepared  to
 make  the  situation  normal.  Unfortu-

 nately  the  politics  took  such  a  turn
 at  that  time,  1  do  not  want  to  name

 anyone,  that  Sant  Bhindarwale  be-
 came  a  prominent  figure.  As  far  as
 Sant  Bhindarwale  is  concerned,  had
 Shri  Bhajan  lal  been  present  in  the
 House,  he  would  have  informed  us
 about  the  party  to  which  Bhindarwale
 extended  his  support,  the  platform
 from  where  he  spoke  and  whom  did
 he  get  elected.  If  these  facts  were  re-
 vealed,  things  would  have  taken  a
 different  shape.  I  and  Chandra  She-
 kharji  at  that  time  had  raised  two  is-
 sues.  One  issue  was  that  whatever  goes
 wrong  it  would  not  be  linked  with
 Sikh  community.  Violence  had  erup-
 ted  and  people  were  being  killed  every-
 where  but  our  stand  was  that  the  Sikh
 community  is  the  part  and  parcel  of
 this  country  like  any  other  commu-
 nity.  The  Sikhs  are  an  inseparable  part
 of  this  country  and  they  do  have  also
 their  rights  in  this  country.  They  are
 not  living  here  at  the  mercy  of  others.
 Unfortunately,  our  views  were  not
 heard  and  the  situation  went  on  agra-
 vating.  Today  when  I  have  got  the
 opportunity  to  express  my  views  I
 shall  certainly  refer  to  these  two  issues,
 because  1  am  directly  concerned  with
 them.  First  of  all,  I  have  been  elected
 from  Punjab  and  secondly,  I  am  the
 son  of  the  Punjab.  I  have  eaten  the
 crops  grown  on  that  part  of  the  land
 which  is  known  as  Punjab.  I  am  a
 claimant  of  the  heritage  that  was  given
 to  us  by  our  Gurus.  Their  preachings
 are  so  splendid  that  no  one,  either  he
 may  be  a  Hindu  or  a  Sikh  if  he  calls
 himself  a  Punjabi  cannot  dissociate
 himself  from  it.  The  foundation  of
 those  preachings  was  based  on  many
 values.  The  history  of  that  period  re-

 veals  that  whosoever  used  to  invade
 this  country  through  the  Khayber  Pass
 used  to  pass  through  Punjab  while
 going  to  and  coming  back  from  Delhi
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 and  the  condition  of  the  people  living
 in  Punjab  was  pathetic.  Our  ladies
 were  not  safe,  we  had  no  past,  no

 language  and  no  culture.  At  the  time
 of  Babar  a  great  Saint—The  Sajnt  Guru
 Nanak  was  born  and  for  the  first  time
 he  gave  us  a  call  and  asked  us  to  be

 courageous.  The  atrocities  committed

 by  Babar  and  other  Moghul  Kings
 gave  birth  to  the  Punjabis  and  by  the
 time  the  tenth  Guru  was  born  a  renew-
 ed  vigour  had  developed  in  us.  Our

 great  saints  had  laid  our  foundation
 and  they  had  created  the  Punjabi  cul-
 ture.  They  had  given  us  discipline.
 psychology,  culture,  language  and  val-
 ues.  These  values  called  for  universal
 well  being.  Through  these  teachings.
 the  welfare  of  the  entire  humanity  was

 preached  and  was  conveyed  that  the
 whole  mankind  should  be  treated  as
 one  caste.  This  was  a  gift  from  Guru
 Nanak  Nanakji  was  such  a  great  per-
 sonality  as  any  amount  of  time  is  in-

 adequate  to  narrate  his  qualities.  He
 had  a  peculiar  personality.  He  had
 inherited  the  qualities  of  leadership
 and  it  included  the  spirit  of  sacrifice.
 Guru  Nanak  taught  the  Punjabis  to
 uplift  the  downtrodden  and  be  far

 sighted.  But  फ  the  time  Punjabis
 understood  the  preaching  of  Guru
 Nanak,  Iqbal  gave  a  slogan  “Lara
 De  Mughle  Shahbaz”.  As  a  result  of
 this  we  became  slave.  Before  we  lost
 our  independence  Maharaja  Ranjit
 Singh  was  born.  He  changed  the  his-

 tory.  He  diverted  the  course  of  the
 stream  that  used  to  flow  from  Khyber
 pass  towards  Delhi  and  the  Punjabis
 reached  Afghanistan  honourably  after
 crossing  Khyber.  He  made  us  Punja-
 bis  and  provided  us  our  language,
 values  and  culture.  Raja  Col.  Ranjit
 Singh  did  achieve  a  marvellous  thing.
 His  Government  was  not  communal
 but  secular.  Azizuddin  was  his  Fore-
 ign  Minister.  His  people  used  to  call
 themselves  Punjabis.  We  became  slave
 in  the  last.  English  people  entered
 Punjab  and  we  were  slave  for  one
 hundred  years.  We  fought  a  big  bat-
 tle.  Bhagat  Singh  and  Lala  Lajpat  Rai
 were  the  product  of  that  battle  which
 was  called  ‘Gadar  Party’.  Punjab  pro-
 duced  such  people  as  knew  the  tactics
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 of  war  and  make  sacrifices.  Unfortu-

 nately,  today  we  are  trying  to  find  out
 the  religion  to  which  they  belonged.
 We  have  been  asking  whether  Bhagat
 Singh  and  Lala  Lajpat  Rai  were
 Hindus  or  Sikhs.  Those  who  were  put
 to  death  in  Jalianwala  Bagh  were
 Hindus  or  Sikhs?  They  were  simply
 devoted  towards  their  country.  We  had
 inherited  patriotism  from  these  emi-
 nent  persons  and  this  had  made  us

 Punjabis.  They  had  a  vital  role  in  the

 struggle  for  freedom  and  we  witnessed

 everything.  ।  hail  from  a  smal!  town
 called  Jhelum  in  Pakistan.  From
 Amritsar  a  Jattha  of  Sikhs  came  for

 assisting  Khan  Abdul  Gaffar  Khan
 and  they  were  thrashed  in  Jhelum

 city.  That  day  my  younger  brother
 died.  My  parents  were  arrested  at  the
 same  night.  I  witnessed  the  entire  thing
 with  my  own  eyes.  I  saw  the  entire
 freedom  struggle  and  1  also  saw  what

 happened  in  1946.  In  1946  riots  started
 in  Rawalp:ndi  and  Jhelum  81285.  In
 that  area  there  was  no  distinction  bet-
 ween  Hindus  and  Sikhs.  ‘fhe  peopie
 who  took  part  in  the  riots  were  killed

 by  the  Sikhs.  I  saw  the  atrocities  com-
 mitted  on  them.  ।  myself  felt  the  pain
 that  they  had  undergone.  Since  we
 were  Punjabis  and  had  _  sufficient

 courage  and  were  laborious  so  we
 became  prosperous.  We  should  not

 forget  that  the  land  of  this  country
 gave  us  a  warm  welcome  and  many
 among  us  went  to  Pakistan  and  561-
 tled  there.  There  they  are  called

 Mujahirs  and  they  could  not  be  able
 to  get  even  the  residential  accommoda-
 tion  and  are  sill  wandering  in  the
 streets.  In  India  we  are  enjoying  the
 freedom  of  moving  freely  and  honour-

 ably.  We  are  proud  of  ourselves  and
 of  the  unity  of  this  country.  We  know
 how  to  produce  gold  out  of  the  land
 of  this  country  and  how  to  lift  our
 swords  for  defending  the  honour  of
 our  country.  Had  the  soil  of  this

 country  not  been  hospitable  and  the

 people  not  been  with  us—

 18.55  hrs.  [MR.  DEPUTY  SPEAKER
 in  Chair’

 Had  the  people  of  this  country  not
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 supported  us,  our  condition  would
 not  have  been  different  in  any  way
 as  compared  to  the  Mujahirs  in  Pakis-
 tan.  Do  not  forget  that  we  have  seen
 the  formation  of  Pakistan  in  the  name
 of  religion.  We  have  also  secn  divi-
 sion  of  Pakistan  in  the  name  of  reli-
 gion.  Nations  are  not  built  in  the
 name  of  religion,  as  a  matter  of  fact
 the  nations  emerge  on  the  strength  of
 culture,  history  and  traditions.  Our

 country  is  a  land  of  diversities.  Sikhs
 are  a  part  of  it.  I  do  not  consider
 myself  different  from  Sikhs.  My  sister
 is  married  in  a  Sikh  family.  Our  rela-
 t-unship  with  them  is  vely  strong  and
 the-e  cannot  be  any  division.  We  are
 waited  with  each  »ther  and  can  never
 be  separated.  The  constituency  from
 whet.  |  lave  been  elected  is  domina-
 ted  by  Sikhs.  Earlier,  too  whenever
 have  contest-d  ele  tion,  [  have  repre-
 sented  tne  areas  were  Sikhs  are  ia

 majouity.  They  ia.c  elected  me  then
 how  can  I  believe  thu:  they  are  differ-
 ent  from  me  or  I  am  different  from
 them.  Indian  society  is  based  on  secu-
 Jarism.  1  we  ourselves  try  to  deviate
 in  any  way  from  the  base  then  to
 whom  would  be  blame.

 he  history  of  iast  ten  vears  has
 been  that  of  inexperience.  During  this

 period  the  Government  was  also  in-

 experienced.  Immaturity  cannot  be
 diviled.  We  had  to  face  inexperienced
 people.  Despite  knowing  it,  if  we  try
 to  make  some  distinction  or  division
 in  the  name  of  religion,  it  would
 amount  to  injustice.

 Sikh  community  is  such  a  commen-
 dable  community  that  wherever  it  goes
 it  makes  a  place  for  itself.  If  you  go
 to  Madras,  Bombay  or  see  anywhere
 in  the  field  of  science,  technology,
 trade,  farms  or  army  you  will  always
 find  sikhs  discharging  their  duties

 honourably.  We  are  proud  of  this  fact.
 Not  only  because  we  honour  Sikhs  but
 ‘because  of  the  fact  that  they  have  the

 quality  which  is  essential  for  making
 progress.
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 This  Nation  upholds  truth  and  the

 person  who  is  courageous,  prospers
 and  allow  others  to  prosper.  As  such,
 1  strongly  believe  that  we  have  an
 unfortunate  politics.  However,  this
 is  not  the  time  to  analyse  which  Gov-
 ernment  was  immature.  Had  we  not
 been  immature  we  would  have  not
 started  thinking  about  it  after  ten

 years.  I  have  got  a  long  list  of  the
 errors  committed  during  that  long
 period  but  due  to  shortage  of  time
 I  do.  not  want  to  go  into  it.  But  I
 would  like  to  draw  your  attention  to
 one  important  aspect  since  1  am  _  per-
 sonally  concerned  with  it.  We  have
 been  guessing  about  Longowal  Accord,

 Anandpur  Sahab  Resolution  and  the
 text  of  Longowal  Accord  that  was
 sent  to  Sarkaria  Commission.  But  we
 are  not  paying  proper  attention  to-
 wards  the  Pak  activities.  We  are  un-
 fortunate  that  for  two  to  three
 hours  the  discussion  is  going  on  but

 contrary  to  my  hopes  no  one  has
 drawn  our  attention  towards  this  im-

 portant  issue.  I  have  been  associated
 with  the  foreign  policy  of  this  coun-

 try  for  a  few  months.  I  myself  had
 discussions  with  the  Pak  foreign
 Minister  twice.  I  also  spoke  to  their

 Foreign  Secretary.  It  would  be  a
 blunder  if  we  ignore  the  foreign
 policy  of  Pakistan  in  respect  of  Kash-
 mir  or  Punjab  problem  and  we  are
 time  and  again  committing  this  mis-
 take.  We  are  blaming  each  other  but
 we  are  not  trying  to  look  into  the
 element  that  is  instrumental  behind  it.
 You  must  be  remembering  what  I
 had  urged  in  this  House  from  the

 ruling  side.  In  the  month  of  February
 when  I  had  first  talked  to  Yakub  he
 was  giving  an  ultimatum  and  there
 was  a  danger  of  war.  I  did  not  under
 estimate  that  ultimatum.  He  had  a
 firm  belief  that  whether  they  did  in-
 terfere  in  Kashmir  or  in  Pakistan

 they  could  spoil  the  entire  atmosphere
 of  these  places.  But  the  reply  that
 should  have  come  from  you  had  al-
 ready  been  given  by  me.

 As  a  result,  when  they  talked  for
 the  second  time  after  two  months,
 their  tone  was  changed,  but  there  was
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 no  change  in  their  intention.  The

 policy  was  the  same  of  interference  in

 Punjab  and  Kashmir.  1  am  an  old
 friend  of  Shri  Chandra  Shekhar  and

 appreciate  his  far  sightedness.

 19.00  hrs.

 But  as  a  personal  friend,  I  would
 like  to  tell  him  not  to  commit  a  mis-
 take  of  changing  the  foreign  policy
 over  telephones  and  through  swect
 talks.  The  foreign  policy  should  be
 framed  to  serve  the  long  terms  inte-
 rests.  But  he  still  wants  to  continue
 this  foreign  policy.  inspite  of  all  the
 interference  being  carried  out  in  Pun-

 jab  and  Kashmir.

 Mr.  Deputy  Speaker,  Sir,  you  may
 remember  the  time  1  am  mentioning
 about.  It  refers  to  1851.  june.  Mr.
 Gates,  the  Security  Advisor  of  the
 American  President  Mr.  George  Bush
 came  to  meet  me.  He  informed  me
 that  he  has  visited  Pakistan,  before

 coming  to  India.  The  Prime  Minister
 of  Pakistan  has  told  him  that  the
 31  camps  in  which  the  terrorists  were

 being  trained,  have  been  closed.  I
 asked  him  that  out  of  how  many
 camps,  the  3]  camps  have  been  closed,
 because  our  figures  are  different  in
 this  regard.  1  told  him  that  he  may
 leave  this  point,  but  if  there  were  31

 camps,  has  any  account  been  kept
 about  those,  who  were  trained  there?
 Where  they  have  gone?  Mr.  Deputy
 Speaker,  Sir,  you  may  have  observed
 that  the  Ambassador  of  America  in
 Pakistan,  Mr.  Okley  has  openly  said
 that  his  country  does  not  support  the
 interference  by  Pakistan  in  Kashmir
 and  Punjab.  Now,  if  we  leave  this

 apart  and  he  think  that  his  intentions
 has  changed  after  a  meeting  in  Male,
 then  it  is  a  different  thing.  But  I  re-

 quest  you  and  through  you  to  the
 Hon.  Prime  Minister,  who  is  also  a

 personal  friend  of  mine,  that  serious
 attention  should  be  paid  towards  this
 foreign  policy.  The  intentions  of
 Pakistan  should  be  properly  under-
 stood.  Has  there  been  any  decrease
 in  terrorism  after  Male?
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 MR.  DEPUTY  SPEAKER:  I  think
 we  were  expected  to  work  today  upto
 7.00  p.m.  But  I  think  we  can  have
 some  more  time.  There  are  about
 four  or  five  Members  to  speak.  ।
 think  we  can  extend  the  time  till  the
 debate  is  over.

 SEVERAL  HON.  MEMBERS:
 Yes.

 MR.  DEPUTY  SPEAKER:  Please
 continue  and  you  can  take  as  much
 time  as  you  like.

 [Translation]

 SHRI  I.  K.  GUJRAL:  I  was  inen-

 tioning  about  the  Gates  Mission.  He
 visited  our  country  and  said  that  we
 should  take  the  initiative  for  building
 peace,  so  that  the  situation  of  war,
 which  is  being  created  by  Pakistan.

 may  be  brought  to  normal.  So  we
 took  comprehensive  confidence  build-

 ing  measures  and  prepared  a  draft  and
 sent  it  to  Pakistan.  It  had  two  parts.
 One  was  related  to  the  defence  mat-
 ters  and  the  other  was  related  to  the
 civilian  matters.  The  civilian  matters
 were  regarding  Punjab.  We  gave
 them  the  names  of  all  those  places,
 where  camps  were  operating  and  the
 names  of  the  persons,  who  were  giv-
 ing  training  there  and  are  thus  en-

 couraging  terrorism.  But  till  now,  we
 haven't  received  any  reply  from
 Pakistan  regarding  the  peace  build-

 ing  issue,  Inspite  of  three  meetings
 held  between  the  Foreign  Secretaries
 of  both  the  sides,  no  reply  has  come
 from  their  side.  I  had  also  raised  this

 question  before  the  Foreign  Secre-

 tary/Minister  of  Pakistan,  but  no

 reply  was  given.  When  they  do  not
 want  to  reply,  it  shows  that  they  have
 some  particular  intentions.  You  may
 remember  that  recently  America  has
 stopped  aid  to  Pakistan  keeping  it  in
 view  that  Pakistan  has  made  a  neutron
 bomb.  Now,  what  is  the  logic  in  it

 that  we  should  keep  our  eyes  closed
 and  only  hold  discussions  on  the

 issue?  It  will  be  foolish  of  us,  if  we
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 still  think  that  this  will  create  no
 danger  for  us  and  there  is  no  need
 to  pay  serious  attention  to  this  issue.
 1  am  not  saying  that  you  should  make
 a  bomb  or  ।  am  also  not  saying  that
 you  should  not  make  bomb.  ।  am
 only  saying  that  while  discussing  the
 Punjab  and  Kashmir  issues  we  should
 also  keep  in  mind  the  entire  border
 of  our  country.  We  should  consider
 the  facts  that  it  has  been  one  year,
 since  our  forces  are  standing  eye  ball
 to  eye  ball.  They  are  trying  to
 check  this  situation.  But  this  can  not
 be  checked  through  wire  fencing.
 Neither  this  can  be  checked  throug
 China  wall  nor  through  Berlin  Wail.
 This  can  only  be  checked  by  the
 people.  What  was  the  reason  that
 during  the  wars  of  65  and  71,  Pakis-
 tan  was  not  able  to  advance  from  this
 “ide.  The  people  stood  up  as  a  wall.
 The  people  are  still  with  your.  The
 issue  to  consider  is,  whether  we  are
 with  the  people  or  not.  The  Hindus
 and  Sikhs  both  live  in  Punjab.  It
 will  be  our  biggest  fault,  if  we  accuse
 the  entire  sikh  community  for  spread-
 ing  terrorism.  Some  of  our  friends,
 who  think  that  sikhs  are  to  be  blamed
 for  terrorism.  Some  people  think  that
 the  interest  of  India  can  be  safeguard-
 ed,  through  the  division  of  the  coun-

 try.  This  will  never  happen.

 We  should  keep  in  mind  the  im-

 ए  ications  of  that  message,  which  was

 passed  by  the  Pakistan  to  the  terro-
 rists  and  intercepted  by  us  that  they
 should  now  selectively  kill  the  Hindus.
 It  was  also  said  in  that  message  that
 hindu-sikh  riots  should  be  engineered.
 We  are  fortunate  that  inspite  of  such

 things,  the  hindu-sikh  relations  are
 not  strained.  But  we  should  be  cau-
 tious  about  complacency.  It  should
 not  happen  that  due  to  our  unaware-
 ness  Pakistan  may  become  successful
 in  its  designs  Now,  we  should  nay
 attention  towards  our  surroundings.
 Today  two  major  changes  have  come
 in  Punjab.  Mr.  Deputy  Speaker,  Sir,
 after  the  last  Parliamentary  elections,
 1  think  that  the  attitude  of  the  sikhs
 towards  the  centre  has  changed.  I
 don’t  say  that  earlier  it  was  right  or
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 wrong.  It  will  make  a  long  discussion
 and  perhaps  parties  will  be  involved
 in  it.  The  feeling  of  annihilation  in
 the  minds  of  sikhs  residing  in  Delhi
 is  no  more  there  now.  The  sikhs  are
 as  unhappy  as  the  Hindus  due  to  ter-
 rorism.  They  are  rather  more  un-

 happy  to  some  extent  because  three
 districts  on  the  border  are  sikh  domi-
 nated  areas.  It  is  not  a  good  thing
 to  count  the  corpses.  It  is  very  un-
 fortunate  that  first  of  all  we  try  to  find
 out  whether  he  sikhs  have  been  killed
 or  the  Hindus.  Whoever  has  been
 killed  is  an  Indian,  whether  he  is  an
 innocent  sikh,  Hindu  or  Punjabi.
 This  should  always  be  kept  in  the
 mind.  Shrimati  Bimal  Khalsa  has  put
 it  in  a  very  polite  way  that  workin
 of  the  Police  in  Punjab  is  not  at  all

 satisfactory.  There  is  corruption.  In-
 nocent  people  are  arrested  and  money
 is  extorted  from  them.  The  atmos-

 phere  inside  the  police  stations  is  not

 good.  It  should  be  our  first  duty  to
 correct  this  situation  and  we  will  have
 to  do  it,  The  people  are  more  fri-

 ghtened  today.

 Mr.  Deputy  Speaker,  Sir,  if  you  go
 through  the  newspapers  of  Kashmir
 or  the  newspapers  of  Punjab,  you
 will  find  all  these  facts  there  in  the
 form  of  advertisements.  ]  have  some
 of  them,  which  have  come  out  in  the
 “Tribune”  in  the  last  week—some-
 one  is  saying,  that  he  will  not  do  that
 work,  as  he  has  changed  his  habits
 and  his  occupation  and  one  SHO  is

 saying  he  is  being  wrongly  suspected.
 He  is  saying  to  the  terrorists  to  spare
 him  as  he  is  an  innocent  person.  Such
 a  situation  has  been  arised.  But  I  will
 not  held  these  people  guilty  for  such
 a  situation.  We  ourselves  should  be
 accused  for  not  being  able  to  change
 this  atmosphere  of  terror.  It  is  also
 a  fact  that  the  people  are  being  forced
 to  change  their  culture  on  gun-point.
 We  have  to  pay  attenion  in  that  re-

 gard.  1  am  not  saying  that  we  should
 not  speak  Punjabi  language.  1,  myself

 k  this  language  and  you  may  have
 observed  that  the  type  of  Hindi  I

 speak,  is  highly  influenced  by  Punjabi
 and  Hindi.........  (Interruptions)
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 AN  HON.  MEMBER:  It  is  good
 Hindi.

 SHRI  I.  K.  GUJRAL:  Thank  you.
 1  am  confident  that  if  one  has  to  teach
 Punjabi  or  Telugu,  Gurumukhi  0
 Tamil,  it  should  be  taught  with  affec-
 tion,  not  on  gun-point.  In  this  coun-
 try,  where  80  per  cent  of  the  popu-
 lation  is  illiterate,  how  can  we  teach
 them  Punjabi  or  Tamil  by  using  force.
 We  are  Punjabis,  our  culture  is  Pun-

 jabi  and  we  are  proud  of  our  culture.
 We  speak  Punjabi  and  are  living  only
 due  to  it.  But  we  should  keep  this  in
 mind  thit  to  force  people  to  change
 their  culture  and  to  dictate  them  about
 their  dress  and  about  their  language
 js  a  very  dangerous  trend.  It  leads  us
 towards  fascism,  insterd  of  democracy.
 Those.  who  are  encouraging  such
 trend  in  our  country,  are  not  aware
 of  the  risk  involved  in  it.  The  Pun-
 jabis  are  Jiving  in  the  entire  world
 and  this  is  a  matter  of  pride.  We
 are  proud  of  it.  I  am  among  those,
 who  praise  the  initiative  taken  by  the
 Hon.  Prime  Minister  to  hold  talks
 with  Shri  Mann.  It  is  in  the  record
 that  on  31st  December,  I  gave  a  state-
 ment  on  behalf  of  the  Punjabi  group
 that  talks  should  be  held.  Such  things
 should  not  be  said  that  first  you  do
 this  or  that.  I  assume  that  there  is
 no  need  to  suggest  the  Prime  Minister
 or  for  us  to  say  that  we  have  full
 faith  in  the  unity  and  integrity  of
 our  country  and  no  one  can  divide  us.
 Where  does  such  a  question  of  divi-
 sion  arises.  Therefore,  this  is  not
 acceptable.  Now  a  demand  is  being
 made  about  self-determination.  But
 this  is  not  in  the  interest  of  anyone,
 whether  they  are  Punjabis,  Hindus  or
 Sikhs.  Leave  alone  the  loss  to  the
 country.  Therefore,  I  praise  the
 steps  and  the  initiatives  taken  to  solve
 the  issue  of  Punjab.  A  new  Governor
 has  been  appointed  there.  We  will
 provide  full  cooperation  to  him.  It

 is  very  unfortunate  that  now  a  days
 it  has  become  a  common  practice  to
 cange  the  Governor  of  any  state  now
 and  then.  That  day,  I  was  trying  to
 count  the  number  of  Governors  that
 have  been  changed  in  Punjab  in  the
 last  10  years.  I  am  a  little  weak  in
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 mathematics,  that  is  why,  I  have  for-

 gotten  all.  ।  don’t  know  how  many
 Governors  have  been  changed.  I  will
 be  greatfull  to  anyone  who  can  tell
 me  the  exact  number.  May  be  no  one
 will  be  able  to  tell.  But  there  is  no
 doubt  that  no  issue  can  be  solved
 by  merely  changing  the  Governor.
 The  Punjab  problem  also  cannot  be
 solved  by  only  changing  the  Gover-
 nors.  There  are  some  basic  issues
 on  which,  we  have  to  build  up  a
 consensus  in  the  country.  It  was
 rightly  said  by  an  hon.  Member  here
 that  nothing  can  be  achieved  without
 consensus.  Only  making  allegations
 and  counter-allegations  on  each  other
 will  make  the  matter  worse.  This
 country  and  this  House  will  have  to
 raise  this  issue  collectively.  It  is
 being  said  that  security  forces  should
 be  sent  there.  But  in  my  opinion,  the
 use  on  security  forces  should  be  done
 in  a  very  cateful  manner,  because

 they  cannot  solve  all  the  problems.  If
 the  security  forces  are  sent  and  the
 issue  is  not  solved,  it  will  incurr  more
 loss  to  the  country.  I  accept  that  there
 is  unemployment  problem  in  Punjab.
 Shri  Dinesh  Singh  has  rightly  said
 that  Punjab  has  te  highest  percapita
 in  come  in  our  country.  But  that  does
 not  mean  that  every  Punjabi  is  pros-
 nerous  and  the  income  of  every  Pun-

 jabi  is  higher  than  other  people  in  the

 country.  The  unemployment  is  a  big
 factor.  You  can  say  that  this  pro-
 blem  is  prevailing  in  the  entire  coun-
 try,  but  when  any  disease  aggravates,
 you  have  to  prevent  it.  and  if  it  be-
 comes  serious,  it  has  to  be  operated
 also.  Therefore,  we  will  have  to  take
 some  strong  steps  in  this  regard  and
 have  to  pay  attention  to  some  other

 things  in  this  regard.  For  the  last  5-6
 vears.  no  development  work  could  be
 done  in  Punjab.  I  can  tell  you  about

 my  constituency.  The  Municipalities
 of  Jallandhar,  Kapurthala  and  Nako-
 dar  do  not  have  even  Rs.  100  for  deve-

 lopment  work  except  providing  sala-
 ties  to  their  employees.  As  a  result,
 the  development  work  has  completely

 stopped.  Plans  are  prepated.  Those
 plans  are  never  implemented  but
 shown  on  the  papers  onlv.  As  a  repre-
 sentative  of  the  people,  I  have  to  give
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 reasons  to  them  for  the  inubility  to
 construct  a  18110,  a  sewer  line
 or  a  road  there.  When  we  are  ready
 to  spend  on  forces,  on  police,  why
 We  are  not  prepared  to  spend  on

 development  work.  The  Govern-
 ment  should  change  its  policy  regard-
 ing  this  issue.  Unless  we  change  our

 policy,  we  will  have  to  face  a  lot  of
 problems  and  there  will  be  increase  in
 them.  Just  now,  Shri  Bhajan  Lal  has
 mentioned  some  issues  here.  It  would
 have  been  better,  if  he  hadn’t  raised
 them.  What  can  I  say  to  Shri  Bhajan
 1.81,  who  gives  such  suggestions  that

 Punjab,  Haryana  and  Himachal  Pra-
 desh  should  be  merged  into  one  State
 He  himself  is  a  very  experienced  per-
 son.  May  be,  he  has  more  experience
 about  aligning  or

 breaking.
 But  I  do

 not  agree  with  him.  I  also  do  not

 agree  with  him,  what  he  mentioned
 about  the  Anandpur  Sahib  resolution.
 He  may  remember  that  in  the  Longo-
 wal  Agreement,  issues  were  mentioned

 regarding  the  Anandpur  Sahib  resolu-
 tion  81580,  It  was  said  at  that  time
 that  it  is  being  sent  to  the  Sarkaria
 Commission.  This  was  said  by  the
 Prime  Minister.  I  am  not  accusing
 him,  but  this  was  not  good.

 Mr.  Deputy  Speaker,  Sir,  in  the
 end.  1  would  only  like  to  submit  that
 not  only  there  is  the  need  of  consen-
 sus,  but  with  unity,  we  have  to  accept
 the  diversity  of  our  country  also.  The
 sikhs  are  the  symbol  of  unity  in  diver-

 sity  in  our  country.  They  have  their

 own  language,  culture  and  religion  and
 we  praise  those  things,  but  they  are
 not  someone  exclusive.  We  also  follow
 that  religion,  speak  that  language  and
 follow  the  Gurus.  It  is  our  country
 and  our  land.

 (Enelish]

 SHRI  KAMAL  CHAUDHRY

 (Hoshiarpur):  Hon.  Deputy  Speaker,
 Sir,  I  thank  you  for  allowing  me  to
 sveak  on  Punjab.  On  hearing  the

 debate  today  on  Punjab,  I  have  got
 a  little  bit  disheartened.  I  have  got
 my  name  deleted  and  left  the  House:  I
 came  again  because  some  of  the
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 members  insisted  that  since  I  belong
 to  Punjab  I  should  speak  and  hence
 I  rise  to  speak.  My  views  on  Punjab
 are  very  clear.  I  have  spoken  every
 year  at  least  twice  since  April  1986.
 I  am  living  my  own  life,  not  any
 one’s  borrowed  life.

 Sir,  the  situation  in  Punjab  has
 been  deteriorating.  However,  it  was
 in  1989  the  Central  Government  under
 the  leadership  of  Shri  Rajiv  Gandhi
 brought  the  situation  in  Punjab  under
 control  with  Shri  Siddarth  Shankar
 Ray  as  Governor  and  the  terrorists
 were  made  to  run  out  of  Punjab.  Then,
 the  Punjabi  migrants  started  coming
 back.  The  atmosphere  was  made
 conducive  for  elections  and  elections
 were  held  peacefully.  However,  after
 the  new  Government  took  over  in
 December  1989  under  the  leadership
 of  Shri  V.  P.  Singh  as  the  Prime
 Minister  with  the  support  of  the  Left
 and  the  Right  things  started  deterio-
 rating.  Today.  we  see  what  has  come
 of  Punjab.  There  is  no  need  to  go  in
 for  any  statistics.  The  writ  of  the
 terrorists  runs  in  Punjab.  The  Govern-
 ment,  be  it  at  the  Centre,  be  it  in
 Punjab  succumbed  to  the  pressure  of
 the  terrorists.  Hukumnama  was  given
 by  the  so  called  Panthic  Committee
 of  Dr.  Sohan  Singh.  The  Government
 did  not  even  wait  for  24  hours  and
 it  implemented  that  Hukumnama  start-
 ing  from  22nd  November  1990  with
 the  Doordarshan  giving  in  to  the
 pressure  by  the  terrorists.  The  terro-
 rists  are  an  honoured  commodity  in
 Punjab  today.  They  are  called  Khar-
 koos.  Punjabi,  which  could  not  be
 enforced  in  Punjab  by  all  sorts  of
 Governments,  was  implemented  imme-
 diately.  In  the  Punjab  Secretariat,  all
 the  Secretaries  changed  their  name
 plates  into  Punjabi.  The  colour  scheme
 as  dictated  by  the  terrorists  was  ac-
 cepted  by  every  one.  Be  it  the  beauty
 parlours  in  most  of  the  major  cities
 of  Punjab  which  are  being  closed
 down  for  the  women,  be  it  the  dress
 wotnਂ by  the  ladies,  this  has  been
 etiginesred—I  would  like  to  use  this
 word—by  the  ment  itself.  I
 must  be  pardoned  for  casting  asper-
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 sions  on  most  of  the  Members  in  this
 House  for  doing  nothing  for  Punjab
 and  only  indulging  in  mud-slinging  on

 each  other.  Army  was  sent  to  Pun-

 jab  by  Chandra  Shekharji.  I  am  sorry
 to  say,  the  Government  got  weak-
 kneed  and  reversed  its  stand  stating
 that  it  had  not  been  deployed,  it  had

 been  sent  to  help  the  BSF  on  the

 border.  Why  not  deployment?  And
 why  only  deployment  in  a  few  districts

 along  the  border  which  helps  the

 terrorists?  Since  it  was  publicised  by
 the  Government  itself,  the  terrorists
 were  given  sufficient  time  to  shift  to
 other  districts,  move  to  Pakistan  and

 come  to  districts  like  Hoshiarpur.
 Roper,  Patiala,  Ludhiana,  Jullundur,

 Ambala,  Delhi  and  other  places.  I

 am  sorry  to  say  that  what  has  been
 done  in  Punjab  is  just  mere  a  police
 and  bureaucratic  bundobust  which  is

 being  dictated  by  the  bureaucracy  and

 the  police  in  Punjab.  I  had  even  used

 very  very  harsh  words  like  ‘eunuch’  for

 a  lot  of  officials.  1  would  not  in-

 dulge  in  it  today.  In  this  country.
 nobody  h*s  got  guts  to  say  something.
 Let  me  say  so  today.  People  who

 make  inflammatory  speech—be  it

 from  Gurudwaras  or  otherwise,  ।
 challence  them—be  it  a  Simranjit
 Singh  Mann.  Atindar  Pal  Singh  or

 anybody—to  stop  playing  with  ।  the
 innocent  people  who  do  not  have

 weapons.  If  they  have  guts,  they  can

 try  out  a  person  like  me.  ।  do  move
 around  with  weanons.  And  it  is  not

 just  the  security  which  is  provided  by
 the  Government.  which  is  protecting
 me.  ।  am  truthful  to  this  nation.  ।
 have  the  blood  of  my  Father  Chaudhrv
 Ralvir  Singh  running  in  my  veins.  I
 have  spent  21  years  in  the  Indian  Air
 Force.  Unfortunately,  I  belong  to  a

 minority  comtnunity  in  this  nation.  T
 am  an  Indian.  The  word  ‘minoritv’
 is  unfortunately  stamped  on  te  be-
 cause  there  were  hardly  any  Indians
 in  this  country.

 T  would  again  apologise  for  using
 these  harsh  words.  ।  have  spent
 these  five  years  in  the  Indian  National

 ‘ongress  as  a  strong  and  true  disci-
 plined  soldier  of  this  party.  ।  would
 like  to  say  it  again  and  request  this
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 whole  nation  and  the  whole  House  to
 get  down  business  for  getting  peace

 for  Funjab
 and  help  this  Government

 or  that.

 As  far  as  talking  to  terrorist  is  con-
 cerned,  it  is  me  who  had  been  saying
 throughout  that  even  those  who  do
 not  accept  the  Constitution,  who  have
 weapons  in  their  hands,  those  who
 want  to  fire  and  kill  people,  call  them,
 talk  to  them  if  they  want.  But  if  they
 talk  any  nonsense,  they  have  no  right
 to  live.  I  have  been  taught  for  21
 years  in  the  same  nation  that  enemy
 of  the  nation  must  be  eliminated.

 As  far  as  development  and  other
 things  are  concerned,  what  is  needed
 today  is  just  peace  in  Punjab.  Just
 a  few  minutes  back,  we  have  passed
 a  Resolution  unanimously  requesting
 the  world  to  prevent  war  in  the  gulf.
 I  am  saying  the  same  thing.  Let  us
 not  talk  about  other  things.  Let  us
 just  talk  about  getting  peace  for  Pun-

 jab.  I  request  all  parties  to  unite
 in  fighting  terrorism.  You  can  fight
 an  election  if  you  do  not  get  into
 petty  games  that  had  been  tried  to
 divide  the  country  on  castelines  or
 on  communal  lines.  Let  us,  for  some
 time  stop  this.  ।  had  said  so  in  Par-
 liament  on  the  2nd  April,  1986.  I  wish
 more  than  half  of  my  speech  was  not

 expunged.  I  had  said  in  that  speech,
 what  has  been  happening  all  these

 days  and  what  is  going  to  happen
 tomorrow  9180.

 Once  again,  I  appeal  to  everyone  to

 help  the  Prime  Minister.  I  ask  the
 Prime  Minister  also  to  stand  up  boldly
 and  take  firm  action  in  Punjab.  Thank

 you.

 [Translation]

 SHRI  CHAND  RAM  (Hardoi):
 Mr.  Deputy  Speaker,  Sir,  first  of  all  I
 feel  sorry  to  have  interrupted  Shri

 Guiral’s  speech  although  it  is  rot  my
 habit  to  do  so,  but  I  must  ask  a  few

 questions  from  him.  I  have  delibera-

 tely  named  him  -but  not  with  the  in-
 tention  of  insinuation.

 -6  LSS/ND/91
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 Shri  Advaniji  said  that  when  Shri
 V.  P.  Singh  visited  Goiden  Temple,
 a  rousing  welcome  was  given  to  him.
 He  has  himself  admitted  that  the  at-
 mosphere  at  that  time  was  very  good.
 But  we  lost  that  initiative.  I  have  just
 listened  hon.  Shri  Gujral’s  speech.
 He  has  not

 P
 t  forward  any  solution

 in  his  speech.  All  that  he  said  was
 a  sort  of  warning  that  we  must  change
 our  foreign  policy  particularly  with
 reference  to  Pakistan.

 Mr.  Deputy  Speaker,  Sir,  I  have
 seen  the  old  times.  In  a  way,  I  too
 was  a  refugee.  I  was  a  student  in
 Lahore  in  1947  and  came  here  as  a
 refugee  after  partition.  J  was  an
 activist  in  the  student  wing  of  the
 Congress  Party  at  that  time.
 was  a  tussle  between  Urdu  and  Hindi
 at  that  time.  An  Urdu  daily  named
 Nawan  Jung  used  to  published  from
 there.

 When  Punjab  was  divided  into

 Punjab  and  Haryana,  the  ratio  of
 Sikhs  and  Hindus  at  that  time  in

 Punjab  was  54:46.  Today  J  was

 just  having  a  chat  with  Shri  Bhatia,
 former  M.P.  from  Amritsar.  During
 the  course  of  our  talks  Shri  Bhatia
 told  me  that  the  percentage  of  Hindus
 has  now  come  down  to  42  per  cent.
 I  told  him  that  there  was  nothing  to

 worry,  why  should  we  treat  Hindus
 and  Sikhs  as  two  different  communi-
 ties.  Shri  Kirpal  Singh  is  a  socialist.
 Just  now,  the  representative  from

 Hoshiarpur,  Captain  Chaudhary  was

 speaking.  He  is  the  son  of  Chaudhary
 Balbir  Singh  who  had  been  my  col-

 league  when  we  were  M.L.As.  He

 used  to  bear  turban.  I  remember  the

 days  when  hon.  Shri  Bhim  Sain

 Sachchar  sent  police  in  plain  clothes
 inside  the  Golden  Temle  for  investi-

 gation.  Shri  Sachchar  had  to  beg  par-
 don  for  this  step.  I  had  advised

 Indiraji  against  sending  armed  forces
 inside  the  Golden  Temple,  but  since

 ।  was  very  lowly  placed  in  the  party,
 nobody  heeded  to  my  advice.  This

 ig  a  fact  that  ।  had  been  an  M.L.A.

 in  the  State  since  1952  and  have  ex-

 tensively  toured  the  villaeers  of  Am-

 fitsar.  Y  had  been  a-  Minister  dlao,
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 It  would  be  better  if  we  change  our
 Hindu  stance.  If  we  could  give  more
 concessions  to  the  Sikhs  in  Punjab,
 the  problem  could  be  solved.

 Shri  Gujral  has  given  a  few  sugges-
 tions  including  the  one  that  a  paper
 industry  should  be  set  up  in  Punjab.
 If  we  could  provide  more  concessions
 to  Punjab  by  treating  it  as  a  part  and

 parcel  of  India,  the  problem  would
 be  solved.  As  he  has  said,  Punjab
 produces  enormous  quantity  of  food-

 grains  and,  as  such,  per  capita  income
 in  the  State  is  high.  But  at  the  same
 time  Shri  Gujral  has  said  that  it  does
 not  mean  that  every  Punjabi  is  rich.

 Why  do  not  we  welcome  the  talks
 with  Shri  Mann  or  other  concerned?
 An  imitiative  in  this  direction  has
 been  taken  and  it  is  our  duty  to  create
 conductive  atmosphere  for  holding  such
 talks.  He  has  said  that  the  people
 complain  about  the  killing  of  innocent

 people  by  the  police.  ।  agree  that

 divergent  view  has  been  expressed  in
 the  House  on  the  issue.  All  such
 views  should  be  taken  into  considera-
 tion  and  such  a  policy  should  be  for-
 mulated  under  which  no  Punjabi
 should  feel  that  excess  has  been  com-
 mitted  against  him.  He  said  that  he

 gave  a  great  sacrifice  for  the  freedom
 of  the  country.  I  had  also  been  to
 Andaman  Jail  and  when  I  went  thr-

 ough  the  list  of  those  who  gave  sacri-
 fices,  I  found  that  the  names  from

 Punjab  were  fairly  large.  Whatever

 steps  we  take  today  in  Punjab  should
 be  viewed  from  Punjab’s  angle  and
 not  from  Sikh’s  angle.  IT  think,  that
 will  offer  a  solution  to  the  problem.
 T  was  born  to  an  untouchable.  But
 the  position  of  untouchables,  which

 comprise  20  per  cent  of  the  popula-
 tion,  today  is  that  they  are  not  treated
 even  Hindus  in  as  much  as  some

 people  talk  against  giving  them  reser-
 vation.  They  continue  to  suffer  ex-
 cess  even  40  years  after  independence.
 Sometimes  ह  doubt  if  we  Hindus  have
 removed  untouchability  from  our  so-
 ciety.  There  was  a  time  when  it  was

 obligatory  on  the  part  of  every  Hindu
 family  to  make  at  least  one  of  their
 family  members  Sikh.  Thus  they  were
 called  Guru  Nanak’s  followers.  If

 theft,  dacoity  or  other  crime  was  com-
 mitted  in  a  particular  area,  a  Sikh
 family  used  to  be  settled  there,  which
 used  to  be  taken  as  guarantee  of  non-
 recurrence  of  that  crime  in  that  area.
 This  was  the  influence  carried  by  the
 Sikh  community.  Then  why  they  have
 taken  to  terrorism  today?  1  remem-
 ber,  Master  Tara  Singh  having  de-
 manded  four  castes  to  be  included  in
 the  list  of  scheduled  castes.  That
 was  his  last  demand.  This  also  re-
 minds  me  of  Gurcharan  Singh  Tohra’s
 speech  which  he  delivered-in  Rajya
 Sabha.  He  had  asked  for  acceptance
 of  14  minor  demands  of  his  party,
 but  the  government  did  not  accept
 them.  You  just  go  through  the  de-
 bates  of  Rajya  Sabha  and  see  that
 speech  in  which  he  had  said  that  if
 these  14  minor  demands  were  not
 accepted.  a  day  would  come  when
 many  more  demands  would  be  plac-
 ed.  Without  casting  any  aspertions
 on  anybody,  I  would  say  that  if  we
 want  to  solve  this  problem,  we  shall
 have  to  shed  narrow  mindedness.  If
 proper  treatment  is  given  to  Punjab
 whose  contribution  to  the  country  is
 tremendous,  1  think  this  problem
 could  be  solved.  I  congratulate  the
 hon.  Prime  Minister  for  taking  initia-
 tive  in  that  direction  and  hope  that
 he  would  succeed  in  finding  solution
 to  this  problem.  If  he  is  able  to  do
 that,  he  would  earn  the  goodwill  of
 a  very  large  part  of  the  country.

 With  these  words,  I  thank  you  for
 giving  me  time  to  speak.*

 SHRI  RAMKRISHAN  YADAV
 (Azamgarh):  Mr.  Deputy  Speaker,  Sir,
 Punjab  problem  is  a  very  scrious
 problem.  In  every  session,  it  domi-
 nates  the  proceedings  in  one  form  or
 the  other,  which  speaks  of  its  serious-
 ness.  But  I  think  it  is  like  a  diseases
 which  aggravates  with  each  doze  of
 medicine.  If  the  situation  deteriorates.
 the  Governor  is  changed.  new  ordi-
 nances  are  issued,  army,  police  and
 other  para  military  forces  are  dep-
 loyed,  but  the  Punjab  problem  is
 nowhere  near  solution.  I  personally
 feel  that  there  is  a  big  conspiracy  he-
 hind  it.  The  society  in  our  country  is
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 such  that  the  followed  of  a  particular
 religion  are  treated  as  respectable  ci-
 tizens  whereas  those  who  do  not  fol-
 low  that  religion  are  subjected  to  in-
 sult  and  treated  as  untouchables.  The
 caste  system  which  exists  in  our  coun-
 try  treats  some  people  respectable  by
 birth  whereas  others  suffer  indignity.
 The  same  is  true  of  religion.  Some
 religions  in  our  country  ure  treated  as
 superior  whereas  the  minorities  are
 looked  down  upon.  For  centuries.
 Brahmanism  has  treated  some  com-
 munities  in  this  country  as  very  su-
 perior  whereas  others  were  treated  as
 inferiors  and  untouchables.  Even  after
 40  years  of  independence,  the  Mus-
 lims  in  this  country  have  not  been
 given  the  dignity  and  respect  they
 deserve  and  now  for  the  last  5-6  years
 even  the  Sikhs  are  receiving  the  same
 treatment.  In  1947,  the  Muslims  of
 Kashmir  decided  to  remain  in  India
 instead  of  becoming  a  part  of  Pakis-
 tan  and  the  people  of  Punjab  have
 brought  glory  to  the  country  whether
 it  was  their  role  during  the  freedom
 struggle  or  their  contribution  in  the
 armed  forces  or  in  agriculture.  The
 people  belonging  to  Punjab  have
 guarded  honour  of  this  country.  But
 the  respect  which  the  Muslims  and
 Punjabis  deserve  in  this  country  is
 being  denied  to  them.  If  a  Muslim
 gives  vent  to  his  feelings  he  is  blam-
 ed  as  Pakistani.  If  a  Punjabi  raises
 a  demand,  he  is  called  a  Khalistani.
 They  are  subjected  to  indignity.  To
 insult  the  people  belonging  to  the
 lower  castes  have  become  a  habit
 with  some  people.  Some  people  have
 become  the  savious  of  religion.  The
 root  of  the  problem  is  uprise  of  Hin-
 duism.  Having  been  nurtured  in
 Hindustani  Sanskaras  and  being  elder
 brothers,  all  Hindus  have  the  respon-
 sibility  to  guard  religion  against  the

 impending  danger.  Ali  Indians  whe-
 ther  they  are  Panjabis,  Sikhs,  Mus-
 lims  or  others  should  rise  to  the  occa-
 sion.  But  unfortunately,  the  following
 type  of  slogans  are  raised  in  the

 country:

 '
 “Hindu-Hindi-Hindustan,  kaham  se

 Aye  Musalman,

 Musalman  ke  do  hi  sthan,

 Pakistan  aur  kabristan.”

 (Hindi-Hindu-Hindustan,  from  where
 have  the  Muslims  come,  There  are
 only  two  places  for  Muslims,  Pakis-
 tan  aur  kabristan)

 For  Punjabis,  they  say—

 “Beti  hai  Sardar  ki,

 desh  ke  gaddar  ki.”

 (She  is  the  daughter  of  a  Sikh  who
 is  a  traitor  of  the  country)

 This  was  the  slogan  raised  against
 Maneka  Gandhi  when  she  contested
 election  from  Amethi.  Attempts  are
 being  made  to  suppress  these  com-
 munities,  whether  they  are  Punjabis,
 Muslims  or  the  scheduled  castes.  As
 protest  against  it  they  are  rising  to
 defend  their  honour  and  self  respect.
 In  this  regard  1  would  like  to  say  to
 the  Hindus,  who  are  in  majority,  that
 it  is  their  responsibility  to  respect
 Punjabis,  Muslims  and  down  trodden
 people  of  Hindu  community.  New
 generation  of  these  communities  are
 also  becoming  more  awares  and  want
 to  join  the  political,  social  and  eco-
 nomic  main  stream  of  the  country
 with  honour  and  self-respect  but  some
 people  are  trying  to  resist  their  att-
 empts.  I  think  that  it  is  the  respon-
 sibility  of  the  Government  to  conduct
 a  thorough  study  of  all  these  aspects
 and  pave  way  for  their  respectable  en-
 try  into  social,  political  and  economic
 main  stream  of  the  country  so  that
 they  may  strengthen  the  unity  of  the
 country.

 Ours  is  a  country  of  83  crores
 people  and  we  all  are  the  sons  of  this
 Mother  India.  We  all  are  the  citi-
 zens  of  this  country.  All  of  us  should
 resolve  to  maintain  unity  of  this
 country.  With  these  words  ।  appeal
 that  Sikhs  should  be  made  to  under-
 stand  and  they  should  be  respected.
 By  joining  the  national  mainstream

 they  would  enhance  the  national  res-
 pect  too.  In  this  way  unity  and  inte-
 grity  of  the  country  can  be  protected
 and  our  country  would  remain-  one.
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 SHRI  MADAN  LAL  KHURANA
 (South  Delhi):  Mr.  Deputy  Speaker,
 Sir,  1  thank  you  for  giving  me  an

 .Opportunity  to  speak.  It  is  a  very
 .serious  problem  but  1  do  not  want  to

 gO  into  its  details  because  our  leader
 and  other  Members  of  the  House
 have  already  mentioned  many  things
 about  it.  1  would  like  to  draw  your
 attention  towards  one  thing  oniy.  In
 the  beginning  Shri  Kirpal  Singh  said
 that  such  and  such  atrocities  were
 being  committed  on  the  Sikhs  in

 Punjab.  ।  think  it  would  have  car-
 ried  more  weight  had  he  talked  about
 the  atrocities  committed  on  Punjabis
 or  on  the  people  of  Punjab.  if  atro-
 cities  are  committed  on  the  people
 of  Delhi  or:  any  of  the  State  we
 should  not  link  it  with  the  religion.
 Similarly,  he  should  have  said  that
 atrocities  are  being  committed  on  the
 people  of  Punjab,  every  one  of  us

 would  have  asked  to  fight  against  it

 unitedly.  Just  now  Shri  Gujral  _  has
 said  that  his  real  brother  is  a  Sikh,
 so  he  cannot  make  any  difference  bet-

 ween  Hindu  and  Sikh.  People  came
 to  Punjab  from  other  States  and  also
 from  Pakistan  and  they  are  all  Pun-

 jabis.  Their  problems  are  common
 and  we  cannot  count  the  problems  of
 Hindus  and  Sikhs  separately.

 1  would  like  to  say  two-three  points
 to  the  Government,  particularly  to
 Shri  Chandrashekhar.  He  has  made
 certain  remarks  which  has  created
 misunderstandings  among  the  people.
 First  comment  he  has  made  on  14th
 Detember  in  Chandigarh  before  the

 press  reporters  that  States  can  have
 a  right  to  self-determination  and  _  if
 others  get  such  rights,  the  people  of

 Punjab  should  a0  get  that.  Secon-

 dly,  he  made  another  remark  on  22nd
 December  at  Press  Club.  While  re-

 plying  to  the  press  reporter  he  said
 if  aspirations  of  people  of  Punjab  are
 fulfilled  and  the  problem  is  solved,
 the  Government  is  prepared  to  talk
 tO  make  amendments  in  the  constitu-
 tion.  The  Goverment  do  not  want
 to  come  in  the  way  of  the  political
 will  of  the  people  but  the  problem
 can  be  solved  only  within  the  frame-
 work  of  the  tion.  Mr.  Deputy

 Speaker,  Sir  1  would  like  to  say  that
 Shri  Chandrashekhar  is  the  Prime
 Minister  of  the  country,  therefore,  he
 should  say  every  word  about  the  Pun-
 jab  after  careful  consideration.  Be-
 cause  farmers,  shopkeepers  and  other

 people  in  Punjab  read  his  comments
 in  the  newspapers.  It  has

 appearea in  the  newspapers  that  12  organisa-
 tions  would  participate  in  Chandra-
 shekhar—terrorists  talkto  be  held  in
 this  month  and  the  Government  have
 given  assurance  for  their  protection.
 When  such  news  appear  in  the  news-
 papers,  they  create  apprehensions
 among  the  people  as  to  what  will
 happen  to  Punjab.  One  more  impor-
 tant  thing  I  would  like  to  say  as  has
 been  said  by  our  leader  and  other
 speakers  that  same  thing  is  being
 repeated  in

 Punjab
 as  has  been  done

 in  Kashmir-—be  it  a  question  of
 Hindi,  singing  of  national  anthem  or
 wearing  of  dress.  They  are  delibe-
 rately  making  attacks  on  our  national
 identity  to  show  that  they  are  sepa-
 tate  from  rest  of  the  country  and
 have  no  similarity  with  the  country.
 They  want  to  show  that  whatever
 dress  ladies  may  wear  in  other  parts
 of  the  country  but  in  Punjab  the
 would  wear  salwar-qamiz  only.  Hindi
 may  be  read  in  Hindustan  but  they

 would  read  Punjabi  only.  Like  Kash-

 mir,  same  things  are  being  repeated
 in  Punjab  also.  Like  Kashmir,  ad-
 vertisements  are  being  published  in
 the  newspapers.  There  are  many  such
 advertisements  and  Shri  Gujral  has
 also  mentioned  about  them.  Our
 leader  Shri  Advani  has  also  said  that
 he  has  such  advertisements  with  him.

 Even  a  colonel  used  to  say  that  he
 had  not,  given  the  shop  for  opening
 wine  shop  and  he  is  going  to  vacate
 it.  He  assured  the  terrorists  not  to

 suspect  him.  Such  things  are  hap-
 pening  there  in  Punjab.  The  inci-
 dents  of  Kashmir  are  also  being

 repeated  in  Punjab.

 I
 would

 like  to  submit  5-6  sugges-
 tions  in  brief.  First  of  all  I  would
 like  to  say  that  the  Government
 should  declare  that  no  talk  will  be
 held  with  the  terrorists  dill  they

 sive up  the  demand  for  Khalistan.
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 you  see  at  page  9  you  will  find  that

 the  word  “Indo
 ”

 has  been  men-

 tioned  there.

 [English]

 Operation  Blue  star  was  a  water-
 shed  in  Indo  Sikh  affairs.

 [Transtation|

 What  is  the  meaning  of  Indo-Sikh?
 As  stated  by  Shri  Mann  that  Indo-
 Sikh  implies  for  both  Hindustan  85
 well  for  Sikhs.  It  is  not  two  country
 like  Sino-Indo.  The  Government
 should  clearly  say  that  it  will  not
 talk  to  those  people  who  say  _  like
 this.  The  terrorists  hideouts  in  Paki-
 stan  should  be  closed,  security  belt
 should  be  created  along  the  border
 and  intelligence  agencies  should  be

 geared  up.  The  terrorist’s  network
 for  kidnapping  the  people  should  be
 oroken.  Due  to  the  shortage  of  time
 1  cannot  explain  these  points  in  de-
 tails.  The  Government  should  take
 firm  steps  without  giving  any  cOnsi-
 derations  to  the  votes.

 1  would  like  to  request  to  the  hon.
 Prime  Minister  that  no  talk  should  be
 held  with  Shri  Mann  for  the  Punjab
 problem  because  he  is  perhaps  not
 even  spokesman  of  the  terrorists.
 There  fs  a  fear  in  the  minds  of  the

 minority  community  in  Punjab.  Sir,

 through  you.  I  would  like  to  say  that
 before  holding  a  talk  on  Punjab
 problem,  people  of  minority  commu-

 nity  in  Punjab  should  also  be  taken
 into  confidence.

 With  these  words  I  conclude.

 [English]

 SHRI  A.  K.  ROY  (Dhanbad):  Mr.

 Deputy  Speaker,  Sir,  the  so-called
 Khalistanis  so  Jong  used  to  hurt  us
 with  AK-47  rifles  physically  but  by
 their  diktats  they  have  touched  our
 fast  sence  of  prestice  and  hurt  our
 honour.  It  is  good  that  this  House  is

 there
 to

 issue  as  to  how
 to  respond  to  this  challenge  to  our
 nationa!:  honour.  You  know  that

 when  the  previous  Government  first
 deferred  the  question  of  election,  I
 alone  opposed  it.  To  my  mind,  that
 was  the  first  mistake  that  the  previOus
 Government  did  which  was  later  on

 accepted  by  the  Prime  Minister  as  a

 Himalayan  blunder.  Then,  when  the
 second  time  they  deferred  the  elec-

 tion,  that  was  even  a  more  serious
 blunder  and  now  we  are  reading  the
 statistics  as  to  how  many  number  of

 persons  were  killed,  the  number  of

 weapons  recovered  and  how  their  at-
 rocities  are  increasing  here  and  there.

 We  have  created  this  disease  and  we
 are  lamenting  over  that.  What  Pun-

 jab  situation  warrants  is  a  bold  step.
 We  must  have  talks  with  them.  We
 should  not  be  afraid  of  talks.  We
 should  talk  with  them  and  only  then
 we  can  solve  this  problem.  This  pro-
 blem  cannot  be  solved  by  appease-
 ment  or  oppression.  Can  police  or
 CRPF,  or  BSF  tackle  this  problem?
 Several  Members  have  suggested  that
 we  should  send  army  there.  I  would
 like  to  ask,  can  army  tackle  this  pro-
 blem?  The  main  problem  in  Pun-
 jab—not  only  in  Punjab  but  in  the
 entire  country—is  that  the  forces  of
 disintegration  are  more  determined
 than  the  forces  of  integration.  That
 is  the  main  problem.  We  have  to
 redirect  the  social  motivation.  Com-
 munalists  are  more  militant  than  the
 secularists.  How  can  you  fight  with
 them?  Can  we  win  over  the  com-
 munalists  by  dialogue?  If  this  was
 the  thing  then  India  would  not  have
 been  divided.  Sir,  it  is  a  lesson  be-
 fore  us.  The  communalists,  the  seces-
 sionists  and  racists  are  to  be  confron-
 ted  on  the  ground.  The  difficulty  in
 our  country  which  we  are  hearing  in
 sO  many  words,  is  that  our  process
 of  development  has  created  a  class
 which  is  monopolising  the  politics  in
 every  sphere.  The  entire  attention
 of  this  class  is  towards  disintegration:
 towards  communalism  and  towards
 secessionism.  The  entire  non-pro-
 ductive.  parasitic  class  who  are  earn-
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 {Sh.  A.  K.  Roy]

 Sir,  there  will  be  a  communal

 struggle  and  secessionists  will  have
 an  upper  hand.  What  is  the  remedy
 against  the  communal  struggle?  Is
 the  remedy  lies  in  giving  the  economic

 packages?  These  economic  packages
 will  become  bonus  for  the  terrorists.
 If  in  West  Bengal  the  same  thing  is

 to  take  place.  they  should  also  get
 AK-47.  If  this  is  the  way  of  develop-
 ment  in  the  country,  let  them  spell
 out  that  if  we  resort  to  terrorism,  Or
 if  we  arm  ourselves  with  AK-47  then
 we  will  also  get  the  economic  pac-
 kages.  We  will  start  doing  this  from
 tomorrow  onwards.

 Sikhs  are  not  the  tribals;  they  are
 not  Assamees,  harijans  or  down  trod-
 den  class.  Sikhs  are  the  ruling  class
 of  the  country.  They  are  the  highest
 earning  group  in  the  country.  They
 have  the  highest  say  in  the  Govern-
 ment.  Though  their  percentage  is

 only  one  percent,  their  say  in  the
 Government  is  always  more  than  any
 other  community.  They  are  in  our

 body  politics.  Now,  the  ruling  class
 has  become  more  aggressive  than  the
 ruled.  Jf  you  read  the

 19.49  hrs.  [MR.  SPEAKER  ini  the

 Chai]

 newspapers,  will  find  sv  many  clashes
 take  place:  there  are  so  many  killings
 and  so  many  deaths  take  place.  But

 they  fight  not  for  a  correct  cause.  A

 struggle  is  going  on  to  strengthen  the

 grip  of  the  ruling  class  on  the  people.
 Today  in  Punjab,  who  are  the  Khali-
 stanis?  They  are  those  who  have

 AK-47  with  them.  They  are  not  the

 exploited  people.  They  are  not  for

 those  who  are  being  exploited  or  who
 are  below  the  poverty  line.  ।  15
 for  the  Khalistanis  or  the  terro-
 tists  who  have  come  from  the  ruling
 section  and  with  their  coming.  the  en-
 tire  ‘democratic  struggle  has  gone  to
 the  background.  We  have  never  heard
 a  fighting  between  an  agricultural  la-
 bourer  and  the  owner.  Weਂ  have  not
 seen  थ  fighting  between  the  trade
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 unions.  That  means,  this  is  a  move-
 ment,  this  is  an  affront,  this  is  a  poli-
 tical  aggression  of  the  ruling  class  to
 cowdown  the  real  struggle  of  the
 down-trodden  people.  So,  we  should
 have  a  view  on  that.  How  can  this

 problem  be  tackled?  We  should  re-
 member  two  or  three  things  in  this

 regard.  Instead  of  making  theories,
 we  should  learn  from  the  examples.
 One  example  has  come  from  Dhanbad.
 In  Dhanbad,  the  terrorists  are  Obey-
 ing  the  diktats  of  the  Khalistani
 militants  of  Punjab.  What  happened
 in  Dhanbad?  They  went  there  to
 loot  a  bank.  They  collected  the
 money.  At  that  time,  they  were
 confronted  under  the  leadership  of
 Shri  Randhir  Verma,  S.P..  Dhanbad.

 Immediately,  the  people  rallied.  Shri
 Randhir  Verma  was  gunned  down.
 His  Security  Guard,  who  was  accom.
 panying  him,  was  also  injured.  But,
 then,  the  common  people,  the  civi-
 lians,  jumped  and  grappled  with  all
 these  terrorists.  As  soon  as  the  com-
 mon  people,  the  civilians  came  into
 the  picture.  they  were  also  shot  at.
 Along  with  the  S.P.,  one  customer,
 who  was  a  common  man,  when  he
 found  that  the  S.P.  is  falling,  he  also
 iumped  at  the  terrorists.  He  was  8150
 killed.  His  name  was  Shymal  Chak-
 raborthy.  He  was  an  employee  of
 the  Indian  School  of  Mines.  I  went
 to  Dhanbad  and  had  talks  with  the
 DIG  and  the  Chief  Secretary  of  Bihar.
 They  also  felt  demoralised.

 So.  as  soon  as  the  common  people
 came  into  action.  those  terrorists
 Started  running  and  ultimately  they
 took  shelter  in  a  house.  Actually,
 they  were  made  captive  by  three  la-
 dies.  They  went  inside  the  house  and
 started  hiding  under  a  cot.  I  went  to
 that  house  also.  They  were  tied
 down.  They  started  questioning
 them:  “Who  are  you;  how  have  you
 come  here?”  At  that  time,  the  Po-
 lice  came  and  got  them  arrested.
 Another  person  was  also  arrested  by
 the  people  in  a  tea  shop.  That
 means,  the  initiative  of  the  people  is
 a  must.  It  requires  Leadership.  So
 far.  all  the  parties  who  are  giving
 different  advises  and  who  are  having
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 their  organisation  in  Punjab,  they
 should  go  there.  they  should  give
 their  leadership  and  they  should  con-
 front  with  them.  If  you  confront
 with  those  extremists,  then  they  will
 become  paper  tigers.  If  you  _  start

 fearing  them,  then  they  will  come  out
 as  real  tigers.  That  is  the  real  point
 which  you  should  keep  in  mind.  It
 is  not  only  here,  but  even  in  Punjab,
 the  Police  Officers  are  surrendering.
 In  this  month’s  India  Today  they  have
 given  a

 गाल
 of  gallant  sikh,  who

 was  confronting  with  the  militants.
 He  was  living  in  the  worst  affected
 terrorists’  area,  where  police  are  afraid
 of  the  terrorists.  Wherever  there  is
 a  firing,  the  police  use  to  flee.  I  will
 tell  you  what  is  the  report.  They
 have  said  and  I  quote  from  India

 Today  that  “Those  actually  fighting,
 ironically  don’t  even  get  paid  for  that.
 Outer  fringes  of  Bhikhiwind  village,
 one  of  the  worst  hit  by  terror,  lies
 the  house  of  Comrade  Balwinder

 Singh  (30)  and  his  wife  Jagdish  Kaur,
 both  CPI(M)  workers.  The  two  are

 literally  Comrade-in-Arms  in  the

 fight  against  the  Khalistanis.  It  was

 just  a  year  ago  that,  harassed  by  the
 militants,  they  decided  to  arm  them-
 selves.  Since  then  their  own  wea-

 ponary  and  resolve  has  grown  with
 the  intensity  of  the  attacks  on  them
 while  the  police  flee  when  the  firing
 begins.”  They  are  living  there.  What
 have  we  done?  I  told  the  Home
 Minister:  Mr.  Randhir  Verma  and

 Shyamal  Chakravarty  fought  them  in
 Dhanbad,  so  that  the  three  militants
 could  be  caught.  The  entire  money
 was  recovered.  What  have  we  done
 to  honour  them?  Up  till  now.  not
 even  a  statement  has  come.  What
 are  we  doing  to  honour  this  Mr  Bal-
 vinder  Singh,  the  CPI(M)  worker?

 You  must  know  how  to  honour
 them.  Therefore.  it  is  these  people
 who  can  stop  the  terrorists,  not  your
 CRPF,  BSF  or  the  dribe-taking  po-
 licemen.  This  is  the  point  I  wanted
 to.  make.  The  main  point  is  that  we
 have  to  see  that  the  social  motivation
 is  not  spoilt.  The  entire  capitalist
 way  of  lopment  has  made  us  self-

 centred,  has  made  us  acquisitive,  has
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 made  us  communal.  The  nation  has
 taken  to  a  bad  practice.  There  is
 now  the  public  sector,  and  the  private
 sector.  But  what  has  flourished  is

 the  self-sector.  It  is  above  all  a  self-
 sector.  So,  to  hell  with  the  country,
 hell  with  the  society,  hell  with  every-
 thing,  only  thing  is  our  “self”.  If
 that  becomes  the  motivation,  then

 why  blame  the  gunmen?  Today  they
 rule  Punjab,  tomorrow  they  will  rule
 in  Delhi  and  everywhere.  Then
 where  are  we  to  go?  Where  will  we

 migrate?  One  migration  we  have  al-

 ready  done.  People  cannot  go  on

 migrating.  That  is  the  point.

 I  want  the  Government  to  think

 very  seriously  about  this.  After  the
 Dhanbad  incident,  we  have  the  Puru-
 lia  incident.  There,  six  policemen
 were  killed;  five  citizens  were  there.
 and  they  were  killed.  And  Govern-
 ment  is  sitting  idle.  This  is  not  a
 law  and  order  problem.  When  1  raise
 here,  you  say  it  is  a  law  and  order

 problem,  and  the  State  will  have  to
 see.  The  spreading  of  the  tentacles
 of  Kashmiri  terrorists  with  their  AK-
 47  is  not  a  law  and  order  problem.
 It  is  a  national  question,  and  people
 should  take  it  seriously.  Those  who
 had  fought  and  tried  to  confront  them
 should  be  honoured,  and  those  who
 fled  should  be  disgraced.  That
 should  be  our  line.  Only  dy  con-
 fronting  can  we  tackle  them.  I  be-
 lieve  that  the  main  mistake  which  the
 Government  is  doing  is  this:  we  want
 to  confront  the  ghost  of  Bhindran-
 wale  with  the  spirit  of  Longowal.
 That  is  a  great  mistake.  The  spirit
 of  Longowal  cannot  confront  the
 ghost  of  Bhindranwale.  For  that,
 you  need  the  spirit  of  Bhagat  Singh.
 Only  aggressive  secularism  can  tackle
 aggressive  communalism;  and  not  in
 a  defensive  way,  apologetic  way,  by
 talking  to  them  and  acquiescing  with
 them.  The  question  is  not  that.  The
 Sermon  on  the  Mount  could  not  save
 the  future  generations  from  the
 misery.  So,  also  the  sermon  from
 the  House  cannut  save  us  from  all
 this  secessionism  and  communalism,
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 20.00  his.

 ANNOUNCEMENT  BY
 SPEAKER

 Observation  Re.  Receipt  of  Interim
 order  from  High  Court  of  Delhi

 [English]

 MR.  SPEAKER:  Before  I  call
 the  Prime  Minister,  I  would  like  to

 inform  you  about  the  latest  observa-

 tion  of  the  High  Court.  Here  is  a
 letter.  I  had  informed  the  House  on
 है  January,  1991  about  the  receipt  of
 a  letter  from  the  Registrar  of  the
 High  Court  of  Delhi  forwarding  there-
 with  a  copy  of  an  interim  order
 passed  by  the  Division  Bench  of  the

 High  Court  of  Delhi  on  ह  January,
 1991  directing  that  all  the  petitions

 ented  before  me  under  the  Tenth
 hedule  to  the  Constitution  shall  not

 be  proceeded  with  or  pursued  by  the
 petitioners.

 I  have  received  today  another  letter
 from  the  Registrar  of  the  High  Court
 of  Delhi,  forwarding  therewith  a  copy
 of  @n  order  passed  by  the  Full  Bench
 of  the  High  Court  of  Delhi  on  11

 January,  1991.  The  Full  Bench  has
 passed  the  following  orders:

 “We  are  prima  facie  of  the  opinion
 that  the  Speaker  has  jurisdiction  to

 decide  the  question  of  disqualifica-
 tion  of  members  of  Lok  Sabha
 gander  paragraph  6  of  the  10th  Sc-
 hedule  and  the  rules  framed  there-
 under  on  the  petitions  presented  to

 -him.  So  we  vacate  the  interim

 11
 अ  by  us  on  8th  January,

 Now  the  Prime  Minister.

 26,01  hrs.

 DISCUSSION  UNDER  RULE  193.0
 Situation  in  ontd.

 [Translation]  ्

 THE  PRIME  MINISTER  (SHRI
 HANDRA  SHEKHAR):  Mr.

 Speaker,  Sir,  The  concems  expressed
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 over  Punjab  problem  is  but  natural.
 1  do  agree  that  there  is  no

 गन ment  in  the  situation  in  Punjab.  It
 is  also  true  that  apprehensions  and
 terror  is  there  among  the  people  of

 Punjab.  But  the  situation  has  not
 deteriorated  to  that  extent  that  we
 cannot  make  effcrts  to  improve  _  it.
 But  it  is  not  true  as  some  Members
 have  said  that  it  appears  that  Kha-
 listan  has  been  made  there  and  no
 one  is  secured  in  Punjab.  It  is  true
 that  some  dictates  have  been  issued

 by  the  so  called  terrorists  there  to

 put  some  restriction  one  wearing
 dresses  and  speaking  a  particular  lan-

 guage.  These  dictates  came  into
 force  when  these  were  discussed  in

 Chandigarh  and  they  were  followed  by
 many  Government  departments  also.
 A  situation  arised  there  when  the
 Hindi  bulletins  from  All  India  Radio
 and  Doordarshan  were  stopped.  We
 do  not  say  that  situation  has  taken
 a  drastic  turn.  That  situation  is  not
 there  in  Chandigarh.  We  have  taken
 certain  steps  and  I  do  not  want  to

 go  into  the  details  of  those  steps,
 Hindi  bulletins  have  again  been  start-
 ed  from  All  India  Radio  Chandigarh
 and  Doordarshan  Centre  about  ten

 days  ago.  Now,  no  one  is  harass-

 ing  for  wearing  particular  dress  or

 speaking  particular  language  there.
 This  has  been  the  situation  in  Chan-

 digarh  for  last  one  week.  This  has

 happened  because  we  tried  to  re-
 move  the  drawbacks  existing  in  the
 administration  of  Chandigarh.  We
 believe  that  it  is  the  responsibility  of
 the  Government  that  every  citizen
 should  feel  secured  but  I  do  not  say
 that  no  untoward  incident  would  take

 place  but  we  have
 provided

 enough
 security  forces  which  were  required
 to  provide  security  to  the  people  and
 to  boost  morale  and  _  strengthening
 will  power  of  the  people.  Such  steps
 have  been  taken  by  the  Government
 and  the  results  thereof  are  also  com-

 ing  before  us.

 .Mr.  Speaker,  Sir,  1.  know  that  cer-
 tain  things  ate  said  because  of  the
 fear  and  in  fear  our  own  shadow
 looks  like  a.  ghost  toa  us.  .We  can-

 not  solve  the.  problem  like  this..  We
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 have  to.  resist  the  forces,  which  are

 working  for  creation  of  such  pro-
 blems.  Just  ‘now  an  hon.  Member
 from  Dhanbad  has  rightly  said  that
 to  dispel  fear  we  have  to  face  them

 boldiy.  1  agree  that  it  is  the  duty  of
 the  Government  and  all  of  us  to
 create  an  atmosphere  in  which  the
 people  can  understand  that  terrorism
 or  anything  else  can  do  no  harm  to
 us.  He  raised  a  matter  regarding  the
 incident  accurred  at  Purulia  and
 Dhanbad.  It  is  a  tragic  incident  and
 the  Government  is  also  concerned
 about  it.  I  would  like  to  inform  the
 hon.  Member  that  on  the  day  of  in-
 cident,  the  Government  have  an-
 nounced  highest  gallantry  award  to
 the  deceased  ~-S.P.  Moreover,  ade-

 quate  assistance  will  also  be  given  to
 the  family  members  of  the  deceased.
 Just  now  I  have  received  informa-
 tion  that  all  the  three  culprits  in-
 volved  in  the  incident  at  Purulia  and
 Dhanbad  have  been  killed.  One  of
 them  -was  killed  yesterday  and  two
 have  been  killed  today.  It  is  not
 that  the  Government  and  the  adminis-
 tration  have  not  taken  any  step  in
 this  direction  but  it  is  like  a  chro-
 nic  disease  and  its  cure  is  not  so

 easy.  We  have  to  make  efforts  to
 cure  this  chronic  disease.  |  have
 listened  to  the  speeches  of  the  hon.
 Members.  It  is  true  that  some  times
 it  creates  apprehensions  in  the  minds
 of  the  people.  If  we  talk  to  any
 one  that  may  give  wrong  indication
 also.  I  do  not  understand  as  to
 how  we  can  block  the  path  of  mu-
 tual.  talk.  We  have  been  trying  for
 last  6-7  years  to  find  out  the  solution
 of  problems  by  repressive  measures
 but  if.  we  have  not.succeeded  in  that
 the  Parliament  of  the  count  has

 fox.  the.  first  time  discovered  the  path
 of  mutual  talk.  Is  it-not  a  fact  that
 wherever  we  had  discussions  the  re-

 sults  .wers  always  good?  Not  only
 once,  but  many  a  time,  we  had  dis-
 cussions.  I  do  not  want  to  go  into
 the  illustrations,  nor  do  I  want  to

 go  into..the  complete  history.  Whe-
 ther  it  is  Nagaland,  Mizoram,  Tamil
 Nadu  or  Tripura.  There  have  been

 discussions  not.  only  in  Gujarat  but
 at  varjqus.places,  and. as  long  as  do-

 18S—6  LSS/ND/91
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 mocracy  survives  the  system  of  nego-
 tiations  will  continue.  But  if  there  is
 violation  in  negotiations  and  these
 cross  the  limits  the  results  will  not
 be  so  good.  The  example  cited  by
 Mr.  Khurana  in  his  specch  is  cor-
 rect.  I  was  listening  to  the  recording
 of  the  press  conference  at  my  Office.
 ।  know  what  I  have  said,  and  what-
 ever  has  come  in  the  press  is  correct.
 What  did  I  say?  A  _  correspondent
 asked  me  whether  I  was  ready  for
 a  constitutional  amendment,  if  there
 was  such  a  demand?  In  my  reply,  ।
 said,  if  it  results  in  any  solution  and
 the  amendment  is  acceptable  to  Par-
 liament  and  does  not  come  in  the

 way  of  unity  and  integrity  of  India,
 we  should  not  hesitate  to  consider
 it.  I  would  like  to  know  whether
 Sarkaria  Commission  is  not  men-
 tioned  here  almost  every  day.  If  the
 constitution  is  to  be  slightly  amended
 for  giving  more  rights  to  the  States
 will  it  endanger  the  integrity,  sove-

 reignty  and  unity  of  our  country?
 So,  whenever  we  talk  of  the  constitu-
 tion  here,  and  perhaps  Shri  Khurana
 missed  that  sentence  when  ।  said  that
 there  won’t  be  any  compromise  on
 the  unity  and  integrity  of  the  coun-

 try.  We  have  repeatedly  said,  whe-
 ther  anybody  will  mention  it  or  not,
 that  the  basic  duty  of  the  Govern-
 ment  is  to  provide  security  to  the

 public.  There  can  be  no  compromise
 on  the  issue  of  security.  Honourable.
 Mr.  Speaker,  Sir,  I  would  like  to
 tell  the  people  of  the  country  and
 this  House  that  if  anybody  approach-
 ed  us  for  talks,  I  have  frankly  told
 him  that  we  can’t  tolerate  the  killing
 of  any  innocent  person,  any  if  any
 innocent  person  is  killed,  it  is  the
 fundamental  duty  of  the  government
 to  give  an  answer  for  that  and  also
 to  bring  round  the  violators.  The

 government  has  to  fulfil  this  duty  in

 any  case.  There  won’t  be  any  dis-
 criminations.  Jf  I  say  that  the  name
 of  Simranjeet  Singh  Mann  is  fre-

 quently  mentioned,  who  says  that
 innocent  people  are  being  killed  and
 if  you  take  action  against  the  terro-
 rists,  we  are  also  with  you  then.  How
 can  J,  say  that  you  are  not  with  us.
 I  do.  not  know  that  what  Jimits  you
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 want  to  fix,  the  manner  in  which
 talks  can  be  held.  So  if  you  give  me
 a  hint  regarding  the  manner  of  hold-

 ing  the  talks  and  the  idiom  to  be

 adopted,  I  would  say  that  holding  of
 talks  won't  be  difficult  for  anybody.
 One  should  be  clean-hearted  about
 the  circumstances.  Our  conscience
 should  be  clear  regarding  thc  extent
 to  which  we  can  go,  The  meaning  of
 talks  is  not  that  if  terrorists  ।  kill
 some  innocent  person  and  our  Policc
 and  security  forces  should  sit  idle
 and  if  it  would  have  been  like  that
 the  government  would  have  not  taken
 the  steps  it  has  taken  there  in  Chan-

 digarh  last  week.  Not  only  that  it  is
 not  so  only  in  Chandigarh,  ।  had
 told)  the  top  Icaders  about  our
 scheme  on  Punjab.  When  1  am  fre-
 quently  told  to  explain  it  in  detail,  it
 creates  some  difficulty.  At  cer-
 tain  occasions  it  is  not  feasible
 to  give  out  certain  details.  But

 1  would  definitcly  say  that.  we
 have  certainly  said  that  we  will  take
 steps  with  regard  to  the  situa-
 tion  in|  Ludhiana,  Jallandhar  and
 Amritsar  in  the  same  manner  मं
 which  we  have  taken  in  case  of

 Chandigarh,  so  that  the  people  there
 can  live  with  a  sense  of  security.  We
 have  also  decided  that  there  are  128

 villages  where  terrorism  is  at  its
 peak.  Special  security  arrangements
 have  been  made  for  those  villages  and
 the  action  has  been  initiated  there
 for  the  last  three  days.  We  can't  wait
 for  talks  in  connection  with  that.  Be-
 cause  the  situations  arc  different.
 Dialoque  with  leader  and  a  sense  of
 security  among  the  people  should  not
 be  mixed  together.  So  the  govern-
 ment  has  not  hesitated  to  take  ad-
 ministrative  steps.  Mr.  Speaker,  Sir,
 through  you  I  would  like  to  convey
 to  the  House  that  it  is  not  necessary
 that  the  government  should  declare
 about  all  the  steps  taken  by  it  through
 the  newspapers.  There  are  certain
 limits,  certain  difficulties  in  the  ad-
 ministration  itself,  but  I  assure  you
 that  all  the  necessary  action  for  the
 security  of  life  would  be  taken.  1
 would  also  tell  you  that  it  does  not
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 mean  that  Police  and  armed  forces
 will  be  given  a  free  hand.  We  have
 also  said  that  if  any  person  is  suffe-

 ring  in  Punjab  or  has  any  grievance
 or  any  injustice  is  done  to  anybody,
 he  should  approach  us.  We  don’t
 want  that  any  innocent  person  shouid
 be  killed  and  no  injus  should  be
 done  to  innocent  pedple.  Govern-
 ment  will  try  its  best  to  save  inno-
 cent  people.  So  we  have  told  the
 higher  authorities  to  listen  to  such

 grievances.  Government  is  also  try-
 ing  its  best  to  listen  to  such  comp-
 laints.  If  any  special  arrangements
 arc  possible  in  this  regard,  we  shall
 have  to  do  so.  ।  would  also  like  to
 say,  that  any  officer  should  not  have
 any  such  fear  that  after  the  elections
 the  new  Chief  Minister  will  harass
 them  after  assuming  the  power,  then

 ।  would  assure  all  those  officers
 through  this  House  that  whatever

 steps  they  take  in  the  responsible  dis-
 charge  of  their  duties,  whatever  be
 the  consequences,  the  responsibility
 of  their  security,  and  the  security  of
 their  service  will  be  taken  by  the  Gov-
 ernment.  We  feel  that  there  should
 be  no  doubt  in  their  minds  re-

 garding  their  security  and  welfare.
 We  also  know  that  there  are  some

 people  who  want  that  the  feeling  of
 terror  should  continue.  So.  I  would
 have  not  said  this  in  a  casual  man-
 ner,  but  a  tendency  is  developing  in
 Punjab  these  days  that  the  officers
 should  take  every  action  after  serious-
 ly  thinking  over  them  because  the

 government  may  change,  and  those
 people  against  whom  the  officers  are

 taking  action  today  may  come  in
 power.  ।  would  say  to  those  officers
 and  jawans  of  the  security  forces  that’

 their  responsibility  is  towards  this
 nation  and  its  constitution,  and

 duties. they  should
 discharge

 their
 The  whole  nation  will  follow  them.
 You  won't  be  subjected  to  excesses
 or  any  injustice,  or  unjust  attitude.
 I  want  to  tell  the  forces  clearly  that
 they  won't  have  to  face  any  danger
 if  they  faithfully  discharge  their  du-
 ties.  There  is  another  question,  and
 that  is,  some

 people
 feel  jealous  or

 /angry  when  ।  talk  to  Shri  Nawaz
 Sharif  on  télephone>  The’  réason  fs
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 not  known  to  me.  Mr.  Speaker,  Sir,
 I  talked  to  him  thrice  on  telephone.
 Third  time  I  gave  him  a  ring,  and
 that  too  to  know  Pakistan’s  ap-

 roach  with  regard  to  Gulf  Crisis.
 €  was  not  available,  so  ।  talked  to

 him  in  the  evening.  I  do  not  know

 why  my  friend  Shri  Gujral  is  feeling
 angry  on  this  account.  Any  way,  |

 respect  him.  He  has  a  thorough
 knowledge  of  foreign  policy  about
 which  I  know  nothing  nor  have  ]
 visited  any  foreign  country.  I  have

 gone  abroad  a  few  times,  so  I  claim
 a  little  knowledge  of  foreign  policy

 (Interruptions)

 SHRI  PRAKASH  KOKO  BRAH-
 MBHATT  (Baroda):  Last  time,  you
 visited  many  countries,  Geneva  and
 other  places.

 SHRI  CHANDRA  SHEKHAR:
 1  don’t  say  that  [  am  at  home  in

 diplomacy.  Mr.  Speaker,  Sir,  if

 anybody  gives  me  a  ring  should  |

 say  to  him  that  I  don’t  want  to  talk
 to  him  on  phone!

 SHRI  1.K.  GUJRAL  (Jallandhar):
 Nobody  can  object  to  this.

 SHRI  CHANDRA  SHEKHAR:
 If  somebody  tell  me  on  phone  that
 he  wants  to  improve  relutions  with
 us.  should  1  tell  htm:  No,  we  don’t
 want  to  improve  relations  with  you.
 We  want  to  strain  the  relations.  If
 the  Prime  Minister  of  Pakistan  is

 eager  to  improve  relations  with  us
 should  I  oppose  it  what  are  the  in-
 tentions,  objects  of  Pakistan  is  a
 different  question.  (/nterruptious)

 [English]

 (/aterruptions)

 PROF.  MADHU  DANDAVATE

 (Rajapur):  You  have  misunderstood
 him.

 SHRI  SOMNATH  CHATTERJEE

 (Bolpur):  He  has  not  said  that.

 PROF.  MADHU

 Wir.  Gujral  ‘is  the  last  person  to  say
 that.

 क

 DANDAVATE:
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 SHRI  1.  K.  GUJRAL:  ।  never
 said  that.

 [Translation]

 SHRI]  CHANDRA  SHEKHAR:
 If  not  you.  somebuily  else  must  have
 said.  Mr.  Speaker,  Sir,  most  hum-

 bly  1  would  remind  you  what
 Mahatma  Gandhi  had  said.  He  was
 assassinated  on  30th  January,  1948,
 before  that  he  had  said  to  the  whole
 nation:  “My  first  job  would  be  to
 go  to  Pakistan  because  we  have  been
 divided  into  two.  but  we  are  one  like
 brothers.”  We  shall  have  to  follow
 the  path  of  ।  friendship.  Pandit
 Jawaharlal  Nehru  was  the  Prime
 Minister  of  this  country  for  17  years.
 He  also  confronted  all  kinds  of  diffi-
 culties  and  problems.  Despite  these
 difficulties  he  tried  to  improve  rela-
 tions  with  Pakistan.  Diplomatic-
 level  discussions  were  held  with
 Pakistan  on  several  occasions.  Mem-
 bers  will  recall  at  ‘east  seme  of  the
 incidents.

 Sir,  is  it  not  true  that  after  the
 1965  war  Shri  Lal  Bahadur  Shastri
 went  to  Tashkent  for  talks?  Is  it
 not  true  that  Shrimati  Indira  Gandhi
 held  talks  with  Z.A.  Bhutto  at  Simla
 and  the  Simla  Agreement  was  the
 result  thereof?  From  1947  to  1990
 Indian  potitics  has  had  a  tradition  of
 solvins  problems  through  mutual  dia-
 logue.  So  why  should  there  be  any
 reluctance  to  adopt  the  same  coursc
 in  1991”?

 SHRI  SHARAD  YADAV
 daun):  Sir,  none  of  the  members
 present  here  is  diagreeing  to  that
 relations  should  be  cultivated  but  in
 a  cautious  manner.  This  is  what
 the  members  want  and  not  what  the
 Prime  Minister  is  trying  to  -insinuate.

 (Bu-

 {English}

 SHRI  1.  K.  GUJRAL:  Particu-
 larly  1  would  like  to  clarify  here  be-
 cause  1  talked  about  India  and  Pakis-
 tan  relations  that  the  point  that  m
 hon.  friend,  Mr.  Prime  Minister,  is
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 making,  I  am  totally  with  it.  ।  have
 no  difference  of  cpinion  on  that.

 [Translation]

 SHRI  CHANDRA  SHEKHAR:
 Sir,  the  statements  by  Shri  Gujral
 und  Shri  Yadav  have  bowsted  my
 morale.  As  to  the  question  of
 being  cautious,  caution  is  not  obser-
 ved  in  talks  alone.  Caution  is  ob-
 served  by  increasing  our  level  of

 preparedness.  No  effort  is  being
 Spared  on  that  account.  If  Pakis-
 tan  or  any  other  country  has  a_  bad
 intention  towards  India  and  thinks
 that  India  can  be  cheated  by  sweet
 talk,  is  fooling  itself.  Let  no  coun-
 try  have  any  wrong  ideas  about
 India.  Sir,  may  I  inform  hon.
 Members  that  even  though  we  are
 having  discussions  with  an  open  heart
 there  is  an  underlying  caution  in
 our  approach.  We  do  not  believe
 in  the  political  interpretation  of  such
 matters  that  talks  are  being  held  on
 a  friendly  note  but  intentions  are
 anything  but  friendly.  India  ४ं
 sincere  about  having  friendly  rela-
 tions  with  Pakistan.  If  Nawaz
 Sharief  says  that  he  wants  friendly
 relations  with  India,  then  I  believe
 him.  What  he  actually  does  10
 achieve  it  depends  on  him.

 Sir,  some  members  said  that  camps
 are  being  organised  in  Punjab.  We
 are  aware  of  that  and  understand
 that  such  things  create  tension  in  the
 country.  Whenever  there  ७  an
 Opportunity  I  raise  this  issue.  My
 Tepeatedly  saying  that  such  camps
 exist,  will  not  change  the  situation.
 Such  training  camps  do  exist  and
 we  are  trying  to  dea]  with  this  situa-
 tion.

 Sir,  the  steps  have  been  taken  and
 hon.  Members  want  to  know  what
 these  steps  are.  For  a  long  time
 there  had  been  a  proposal  for  barbed-
 wire  fencing  on  the  Indo-Pak  border.
 Till  one  year  back  fencing  had  been
 done  in  about  80,  90  or  100  kilomet-
 res.  The  present  position  is  that
 120-122  kilometres  of  fencing  has
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 been  done.  No  work  was  ‘done
 during  the  last  year.  By  April  the
 entire  length  of  255  kilometres  will
 have  barbed-wire  fencing.  Flood-

 lights  have  been  installed  upto  65
 Kilometres  and  work  on  the  rest  is

 being  undertaken.  I  even  asked  the
 Border  Roads  Organisation  to  finish
 the  remaining  work.  The  con-
 tractors,  who  are  installing  wires,
 have  been  told  to  complete  the  work
 by  April  failing  which  they  will  have
 to  pay  _  penalties.  We  have  been
 given  an  assurance  to  that  effect  and
 ॥  see  no  reason  why  should  not  the
 work  be  completed  by  April.  But  that
 will  not  solve  the  problem  because,
 Sir,  a  large  part  of  the  burder  cannot
 be  fenced.  This  area  consists  of  bar-
 ren  land,  rivers  and  ‘nullahs’.  I  am
 not  very  familiar  with  that  terrain
 but  those  who  are,  say  that  fencing
 is  not  possible  in  that  area.

 For  security  on  the  border,  the
 Border  Security  Force  and  the  Army
 has  been  deployed.  All  this  is  not
 secret.  If  we  deploy  army  on  the
 border,  we  intimate  Pakistan  that
 we  are  doing  so  to  check  infiltrations.
 To  the  political  leaders  of  Punjab
 also  I  have  said  that  according  to
 them  the  disturbances  are  caused  by
 smugglers,  boot  leggers  and  anti-
 social  elements  and  if  we  deploy  army
 there  to  check  titeir  activities,  they
 should  not  have  any  complaint  against
 our  action.  Whatever  we  are.  doing,
 is  being  done.  openly.  Of  course,
 I  am  at  fault  for  not  taking  the  Press
 into  confidence  before  taking  any
 step.  We  have  not  publicised,  our
 actions  through  the  Press  and  I  con-
 sider  myself  fully  responsible  for  that.
 Secondly,  the  local  people  will  have
 to  be  given  some  facilities.  |The
 process  of  recruitment  to  the  Border
 Security  Force  has  started  there.
 Til!  some  days  back  nobody  was
 interested  in  joining  B.S.F.,  but  now
 many  people  are  coming.

 Special  opportunities  are  being
 Offered  to  them  for  entry  into  the
 armed  forces.  The  Government  is

 |  taking  steps  for  the  immédiate  imple
 mentation  of  the  recommendations
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 in:  respect  of  Punjab  so  that  normalcy
 is:restored  in  the  State.  But  I  don’t
 have  a  magic  wand  that  can  provide
 an  instant  remedy  for  a  wound  that

 has  existed  for  the  past  10  years.  ।

 have  n@:miraculous  powers  to  create
 a  ‘Ram  Rajya’  in  a  place  that  has

 seen  so  much  turmoil  in  the  past.
 ‘We  must  have  patience,  self-control

 apd  self-confidence.  ।  am  proud  to

 say  that  majority  of  the  State’s  popu-
 lation  is  opposed  to  these  tendencies.

 Despite  all  efforts  they  have  not  been
 able  to  instigate  ccmmunal  riots
 there.  Today  there  were  some  dis-

 turbances  in  Patiala  but  in  the  even-
 ing  we  were  informed  that  the  situa-
 tion  is  under  control.  Till  now  no
 incident  in  Punjab  has  taken  a  com-

 munal  colour.

 1  am  confident  that  every  citizen
 of  Punjab  will  foil  any  conspiracy  to
 lend  communal  colour  to  incidents  in

 Punjab.  I  have  also  been  informed
 that  there  is  scepticism  about  how  a

 party  of  62  members  can  amend  the
 ‘Constitution.  I  don’t  know  much
 about  politits  but  this  much  I  know

 that...(/aterruptions)

 *  AN.  HON.
 $0?  :  ग

 *-SHRI  “CHANDRA  SHEKHAR:
 It  is  not  proper  to  name  anyone.  An
 amendment  in  the  Constitution  will
 be  made  with  everyone’s  consent  and
 it  is  not  a  question  of  a  party  of
 62  members  tmhaking  amendments  in

 the  ‘Constitution.  It  is  not  that  ।
 car  give  an  assurance  to  someone
 that  I  shall  amend  the  Constitution.
 It  is  others  who  give  empty  assu-
 rances,  not  me.  I  am  aware  of  the

 limitations  within  which  we  have  to
 work  and  I  restrict  my  actions  within
 those  limitations.  The  days  of

 givin  ‘empty  assurances  have  gone
 and  sg  people  should  not  mind  ॥.

 MEMBER:  Who  said

 ‘PROF.  MADHU  DANDAVATE

 (Rajapur):"  ..Nobody  will  give  such
 ai,  assurance...

 ‘SHRI:  CHANDRA’  SHEKHAR:
 Ite  noi  frat  nobody  will  give  such

 an  assurance.  It  would  be  better
 if  Shri  Dandavate  says  that  nobody
 should  give  such  an  assurance.  In
 politics  it  has  become  a_  practice
 fo  give  assurances  reyardless  of
 whether  they  can  be  met  or  not.
 There  are  many  examples  that  can  be
 quoted  in  this  context  but  that  will

 not  solve  the  problem  or  change  the
 Situation.

 1  would  like  to  tell  the  leader  of
 the  Opposition  that  we  may  not  have
 taken  the  Press  into  confidence  or
 consulted  with  other  hon.  Members
 before  taking  steps  but  we  did  try
 to  seek  the  advice  of  leaders  of
 various  political  leaders.  At  that
 time  our  colleayue  Prof.  Madhu
 Dandavate  and  his  leader  were  not
 present  and  so  1  could  not  let  them
 know  about  it.

 ।  know  that  there  are  many  leaders
 in  that  party,  but  due  to  certain
 reasons  |  couldn’t  invite  them.  ।  am
 sorry  for  that  and  I  want  them  to
 forgive  me  for  this  act  of  omission  on
 my  part.  However,  if  Prof.  Madhu
 Dandavate  tells  me  about  the  people,
 who  ought  to  be  invited,  then  I  shal]
 certainly  invite  them.  I  would  cer-
 tainly.Jike  to  mention  here  that  I  have
 informed  the  leaders  of  all  parties,
 including  that  of  the  BJ.P,  the
 C.P.I,  the  C.P.1(M)  and  the  Congress
 Party  in  detail  about  the  Govern-
 ment’s  intentions,  the  Government's
 plans,  our  constrains,  our  weakness
 and  the  difficulties  we  face,  because
 the  weakness  of  the  Government  is
 not  just  our  headache,  it  is  of  all  of
 us.  It  is  of  entire  nation,  it  is  some-
 thing  which  this  Government  has  in-
 herited  from  its  predecessors.  How-
 ever,  here  I  don’t  mean  to  say  that  a
 particular  government  is  responsible
 for  the  w  ess,  which  permeates
 our  national  life  to  day.  We  should
 all  give  a  serious  thought  to  it.

 Many  of  out  friends  wondered,
 as  to  why  in  the  name  of  caste  and
 religion..  .{/mterruptions)

 PROF.  MADHU  DANDAVATE;
 I  ‘would  ‘like  to  make  a  clarification;
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 1851 '  you  have  any  misunderstanding.
 We  received  your  invitation  too  late
 to  attend  the  meeting,  otherwise,  we
 would  have  definitely  responded  to  ‘it.
 We  have  never  ignored  the  invitation
 of  any  Prime  Minister.  Such  a  thing
 has  never  happened  in  the  past  and
 won't  happen  in  the  future  as  well.

 SHRI  CHANDRA  SHEKHAR:  ।
 do  not  say  that  you  didn’t  turn  up
 intentionally.  I  do  accept  that  the

 delay  might  have  happened  on  our

 part,  but  I  would  like  to  make  a
 humble  submission  to  you  that  we
 should  sit  together  and  _  seriously
 ponder  over  this  issue.  because  if  we
 close  the  doors  of  negotiation,  then
 the  only  option  left  before  us  would
 be  that  of  talking  at  the  point  of

 bayonet,  which  I  am  sure  is  not  the

 right  and  easy  way  to  solve  such

 complex  problems.  We  believe  that
 the  process  of  dialogue  should  con-

 tinue.  We  would  like  one  and  all  to

 come  to  the  negotiating  table  and
 thrash  out  a  solution.

 My  friend,  Shri  Madan  Lal  Khu-
 rana  had,  who  is  the  well  wisher  of
 minorities,  suggested  that  we  should
 give  a  patient  hearing  to  the  views  of
 the  minorities  in  that  state.  1  did  have
 talks  with  them.  Rather,  it  was  with
 them  that  I  held  talks  first.  ।  had
 tolé  them  that  the  Government  1s
 aware  of  their  problems  and  difficul-
 ties.

 SHRI  K.  C.  TYAGI  (Hopur):  You
 should  hold  talks  with  all  the  minori-
 tiés  in  the  country,  not  just  with  the
 minorities  in  Punjab.

 '  SHRI  CHANDRA  SHEKHAR:
 We  talk  with  everyone  about  the  pro-
 blems  confronting  the  entire  nation.
 However,  on  the  Punjab  issue,  ।  will
 hold  talks  only  with  the  people  of

 Punjab.  ।  would  certainly  like  to

 have  a  better  understanding,  among
 all-of  us.  Chances  are  that,  we  may
 commit  mistakes,  we  may  take  some

 hasty  steps  without  giving  adequate
 thought  to  its  pros  and‘  tons,  there-

 fote,  we  would  whole  heartedly  wel-
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 come  the  suggestions  of  one  and  all,
 including  the  hon.  Members,  to  solve
 this  vexed  problem.  ,

 I  would  conclude,  after  putting  for-
 ward  just  one  more  point.  While  for-
 mulating  the  plan,  we  have  taken  into
 consideration  each  and  every  sugges-
 tion  and  letters  that  the  Government,
 the  Ministry  of  Home  Affairs,  had
 received  in  the  last  one  year.  All
 those  suggestions,  which  were  found
 reasonable  and  practical  were  incor-
 porated  in  the  plan.  We  did  not  just
 take  into  consideration,  the  sugges-
 tions  we  have  received  in  the  past
 two  months,  since  we  assumed  office.
 Rather,  I  had  prepared  a  list  of  all
 the  suggestions  received  by  the  pre-
 vious  Government,  of  which  I  was  a
 part.  We  are  endeavouring  to  chalk
 out  a  programme,  taking  into  consi-
 deration,  all  those  suggestions,  so
 that  no  one  may  have  any  grievance.
 We  removed  the  deficiencies,  wherever
 we  found  it.  We  would  certainly
 come  across  many  such  deficiencies,
 until]  we  are  able  to  restore  normalcy
 and  establish  an  atmosphere  of  peace
 and  tranquillity  in  that  State.

 Lastly,  1  would  like  to  say  one
 more  thing.  We  would  certainly  like
 to  hold  elections  in  Punjab.  Alth-
 ough,  we  are  very  enthusiastic  and
 committed  about  holding  polls  in  that
 State,  we  also  believe  that  the  people
 of  Punjab,  especially  those  clamour-
 ing  for  elections,  should  come  forward
 and  endeavour  to  create  an  atmos-
 phere  conducive  to  elections.  How  is
 it  possible  to  hold  elections,  if  kill-
 ings,  acts  of  terrorism  and  mutual
 antagonism  remains  the  order  of  the
 day.  Election  is  not  just  another  for-
 mality.  Election  is  an  event  when
 crores  of  people  come  out  of  their
 homes  and  elect  a  popular  Govern-
 ment.  Democracy  is,  where

 people are  able  to  express  their  opinion
 without  any  fear  or  fervour.  How  is
 it  possible  to  hold  elections,  in  an
 atmosphere  gripped  with  fear  psycho-
 sis?  I  won't  give  blank  assurances.
 If  elections  are  to  be  held  in  the
 State,  then  the  clouds  of  fear  and
 terror,  that  have  enveloped  the  State



 229
 Rule  193.0

 siiduld  bé  rétnoved  and  the  responsi-
 bility  10  o०  this  job,  lies  to  a  great
 extent,  on  the  shoulders  of  those  de-
 manding  elections  in  the  State.  ।
 would  like  to  assure  them,  that  they
 don’t  ‘have  to  fear  about  anything,
 from  the  part  of  the  government.  The
 Government  has  an  open  mind  about
 solving  the  Punjab  imbroglio,  through
 consensus  and  through,  dialogue.
 Thank  you.  (/mterruptions)

 MR.  SPEAKER:  Leave  it  Kamalji,
 this  is  not  a  question  hour.  1  am
 not  in  favour  of  any  question-answer
 session.  Please  take  your  seat.

 SHRI  KAMAL  CHAUDHRY
 (Hoshiarpur):  Mr.  Speaker,  Sir,  I  did
 not  want  to  interrupt  the  hon.  Prime
 Minister.  in  the  middle  of  his  speech.
 I  would  just  like  to  ask  him  whether
 he  is  prepared  to  give  a  befitting  reply,
 including  war,  if  it  becomes  clear  to
 him  later  on  that  Nawaz  Sharif  is  a

 fraud  and  that  he  is  bent  upon  des-
 troying  this  country,  unlike  the  pic-
 ture  that  the  Prime  Minister  has  pre-
 sented  in  this  House  about  his  Pakis-
 tani  counterpart.

 MR.  SPEAKER:  There’  was
 nothing  wrong  in  his  speech  Kamaiji,
 you  please  sit  down.

 SHRI  KAMAL  CHAUDHRY:
 Secondly,  he  referred  to  Chandigarh
 and  three  other  districts.  ।  is  most
 distressing  that  everyone  talks  only
 about  Amritsar,  Gurdaspur  and  Fero-
 zepur  only.  Today,  Shri  Chandra

 also’  said  that  apart  from
 Chandigarh,  they  are  taking  néces-
 sary  action  in  Amritsar,  Patiala  and
 Ludhiana  also;  My  concern  is  that
 this  concentration  of  action  in  selec-
 tive  districts  is  proving  immensely
 helpful  to  the  terrorists.  In  my  con-
 stituency  of  Hoshiarpur  as  well  as  in
 Ropar,  these  terrorists  have  purchas-
 ed  hunilreds Of  acres  of  land.  Their
 well-withers  and  sympathisers  have

 ‘shifted  to  -these  areas.  Moreover,
 “Police  Officials  and  ‘bureaucrats,  who
 Thave  been  posted  in  our:  district  and
 who  are  hand  ia:  gloves:  #ath  the  ter-
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 rorists  have  also  purchased  land  im
 these  areas.  Thirdly.  ।  would  like  to.

 ask....

 MR.  SPEAKER:  Kamalji,  please
 take  your  seat.  We  are  not  having
 a  question  answer  session.  You  have
 made  your  submission,  now  you  please
 sit  down.

 SHRI  KAMAL  CHAUDHRY:
 Shri  Simranjeet  Singh  Mann  and
 some  oOffice-bearers  of  the  All  India
 Sikh  Students’  Federation  (A.L-
 CH ट

 MR.  SPEAKER:  Kamaiji,  you
 have  alteady  mentioned  it  in  your
 speech.  Please  take  your  seat.

 SHRI  KAMAL  CHAUDHRY:  No,
 I  didn’t  raise  this  particular  point.
 They  have  made  many  objectionable
 statements.  I  would  like  to  know
 whether  you  have  tried  to  ascertain,
 the  veracity  of  the  statements  attri-
 buted  to  these  leaders?  If  they  are
 found  to  be  true,  what  action  do  you
 propose  to  take  against  them?

 SHRI  CHANDRA  SHEKHAR:
 Mr.  Speaker,  Sir,  I  would  like  to
 make  one  thing  clear  that  I  will  con-
 tinue  to  talk  of  peace,  till  the  last
 moment,  even  if  Mr.  Nawaz  Sharif
 talks  of  war,  everyday.  War  is  fought.
 when  the  situation  demands  it  and
 as  I  had  said  yesterday,  Tulsidas  has
 said  in  one  of  his  quartets:

 “Soor  Samar  Karni  Karhin,  Kahi  na

 janavahin  aap,

 Vidyamar  Ran  Pai  Ripu,  Kayar
 Kathhin  Pratapu'’

 Therefore.  I  won't  indulge  in  mean-
 ingless  utterances.  This  is  the  first
 point.  We  would  like  good  sense  to
 prevail  over  every  one  and  no  one
 should  talk.of  war.  Mr.  Speaker,  Sir,
 here,  when  through  you,  we  are  talk-
 ing  of  the  need  to  pit  an  end  ‘to  the
 hostilities  inਂ  the  ‘Gulf,  at  least  '
 won't  talk  of  ‘going  into  a  -war  ‘with
 aur  neighbour.  I  .would  not  like’: to
 commetit  upon  -the  second  -  question,
 that  the  Hon.  Member  has  a  hes  ‘bot



 231.0  =  Progress  in

 investigations  into

 (Sh.  Chandra  Shekar]

 I  would  like  to  clarify  this  impression.
 I  did  not  say  that  we  are  going  to
 concentrate  only  in  these  three  dis-
 tricts.  I  had  said  that  special  security
 alrangements  would  be  made  in  for
 these  three  towns  and  128  villages.
 However,  because  you  are  compelling
 us,  I  would  like  to  mention  here  that
 it  has-been  said  that,  security  arrange-
 ments  in  Punjab  can  be  further  tigh-
 tened,  if  75  more  companies  are
 despatched.  We  have  already  des-

 patched  50-60  companies.  Within  the
 next  three  four  days,  the  remaining
 enforcements  would  also  be  despatch-
 ed.  I  would  -even  ‘say  that  even  a
 hundred  companies  would  be  des-

 patched,  if  necessary,  for  our  main

 Objective  is  to  instill  a  sense  of

 security  in  the  minds  of  the  people  of
 Punjab.  The  Police  has  been  told  in
 clear  terms  that  innocent  people
 should  not  suffer  in  anti-terrorist
 operations,  but  at  the  same  time,  they
 should  not  remain  silent  spectators  to
 gruesome  and  barbaric  acts  committed
 on  innocent  people.

 I  forgot  the  third  question.  Ah,  yes,
 so  far  as  Simranjeet  Singh  Mann’s
 Statements  are  concerned,  ।  don’t
 want  to  comment.  I  am  concerned  and

 ne
 for  only  the  talks  I  hold

 with  him.  Even  you  people  make
 statements  about  me,  almost  everyday.
 Similarly  he  also  dishes  out  statements,
 but  I  am  least  affected  by  these  state-

 ments.

 ”  hes.

 Re.  PROGRESS  OF  INVESTIGA-
 :  FIONS  INTO  BOFORS  CASE

 [Translation].

 “MR.  SPEAKER:  Khurana  Saheb,
 are  you  raising  Bofors  issue?

 **SHRI  MADAN  LAL  KHURANA

 (Soutir’  Delhi):  Mr.  Speaker,  Siz,  I
 want  to  raise  a  discussion  on  the  pro-
 ‘Bress  in  the  Bofors  case.  J  want  to
 submit  only  two  points.......(Zmterrup- 42  ।
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 MR.  SPEAKER:  What  are  you
 doing?  The  Bofots  issue  would  he
 discussed  next  time.  I  shall  decide

 the  date  and  time.

 SHRI  MADAN  LAL  KHURANA:
 I  shall  finish  my  submission  within
 two  minutes  only.  Shri  Advani  ‘and
 Shri  Madhu  Dandavate  have  spoken
 at  length  on  the  matter.

 द

 SHRIMATI  SUBHASHINI  ALI

 (Kanpur):  Who  is  that  Sub-Inspector,
 who  has  been  entrusted  with  this  case?

 SHRI  MADAN  LAL  KHURANA:
 Mr.  Speaker,  Sir,  !  am  merely  a

 ground  level  political  worker.  I  want
 to  put  forward  only  two  points  and
 the  views  of  the  people  in  this  re-

 gard  ee

 There  have  been  general  discussion

 among  the  people  on  the  statement  of
 Chandra  Shekharji  after  the  formation
 of  this  new  Government.  Though  1
 know  him  personally  and  believe  that
 he  has  stated  those  things  plainly
 ‘without  having  any  malice  in  his

 heart,  yet  the  proceedings  started  by
 the  Minister  of  Law  have  created  cer-

 tainly  a  doubt  in  the  minds  of  the

 people  that  there  has  been  a  secret

 pact  between  the  Congress  Party  and
 the  Chandra  Shekhar  Government
 under  which  the  former  have  support-
 ed  the  latter  at  the  cost  of  the  latter’s
 assurance  to  drop.  all  the  pending
 cases  against  the  former...(Interrup-
 tions)  T  want  to  say  to  Shri  Chandra
 Shekhar  that  his  credibility  is  at  stake
 today.  I  finish  my  submission  a

 saying  a  sentence:— '

 “Na  Idhar  Udhar  ki  Baat,  “Yeh

 Bata ki  Kafila  Kyon  hite,
 Na  Raahjanon  Par  tu  Dosh  Dhar,

 Teri  Rahbari  Ka  sawal  Hai”.

 err  क ० ०७०७  is'':my  re-

 quest  that  the  investigation  in  this
 case  should  be  handled..." I
 shall  ‘continues  eXt
 time  with  all  the’  facts  and-figures  J

 have  brought -with:  धव,  *  1  १4  7.


